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[Shri Chilta Basu] short-term scheme but 
unfortunately, Madarn, no funds have been 
made available with the Government of West 
Bengal to implement the short term scheme. 
The rapid erosion of the embankment near 
Malda and Murshidabad over the past few 
months has already affected the afflux dam of 
the Jangipur barrage end vast areas in the 
Dhulian subdivision of Murshidabad district. 
The Farakka barrage itself might be hit by the 
raid erosion soon if proper protective 
measures are not taken immediately. 

working cf Defence  

It is further reported that the Farakka 
Barrage authorities have already sent a Rs. 
11.20 crore scheme for the protection of right 
bank of the Ganga between Jessop Colony 
end Nayansukh. Again the Centre has not 
released any money to the barrage authorities 
for these programmes. 

I invite the attention of the Government to 
immediately release the funds in order to 
avoid the total destruction of the National 
Highways, State Highways, Railway lines and 
lastly densely populated areas in Malda and 
Murshidabad districts in North Bengal from 
erosion. I hope the Government of India 
particularly the Prime Ministe'r, who holds 
the Finance portfolio, would take appropriate 
action. Thank you. 

DISCUSSION ON THE WORKING OF 
THE MINISTRY OF DEFENCE 

SHRI SURESH KALMADI (Maharashtra) 
: Madam Deputy Chairman, today's discussion 
on the working of the Defence Ministry takes 
place at a time when the challenges posed to 
the country a*re much greater than ever 
before. We find that the threat to the security 
environment is heightened by tive emergence 
of a Washing-ton-BeiiiniHslamabad axis. The 
Indian 

I public is showing signs of awareness of and 
concern at this new danger. The common 
man, the citizen, has not at all grudged the 
increase in the budget, as he has realised that 
the territorial integrity and sovereignty of the 
country are paramount and there can be no 
compromises on this. 

Madarn, the armed forces have been and do 
remain the symbol of unity in diversity and 
there should be no attempt to politicise 
defence matters. National security must be 
kept above partisan politics. All parties will 
have to shed their pride and prejudices if 
national security is not to become a hostage to 
inflammed domestic discords. 

Another point which we must take into 
account in a defence debate is not to look at it 
in a narrow sense but in a much broader sense. 
Over the years we know that we cannot just 
discuss defence in the context of threat from 
Pakistan but we have to discuss it in a much 
broader perspective. A sound economy, a 
strong industrial base, a capacity to keep pace 
with science and technology, a dynamic 
foreign affairs and keeping abreast with 
international affairs— are prerequisites in 
national security in the real sense of the term. 

Madam, in today's newspapers there is some 
aiarming news about the letter written by the 
Prime Minister of Pakistan, Mr. Junejo, to 
President Reagan, which was sent through a 
Senator. This was disclosed by the New York 
Times. Madam, if the United States succumbs 
to this move, it will be almost an act of war 
against this country. The pilots who are going 
to man the AWACS are to be American. The 
AWACS itself is 'going to be obtained on 
lease. So in fact it is not going to be a 
Pakistani AWACS; it is going to be an 
American AWACS manned by American 
pilots, overseeing the Indian borders. I feel 
personally that it is nothing short of an act of 
war in case the US succumb to this request of 
Pakistan. They have been talking about 
Afghanistan 
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and intrusions from Afghanistan. But j both 
the types of AWACS which they might be 
getting are not very effective in the mountain 
regions. It is effective only against India 
because our air bases are near by and one can 
see right up to New Delhi. So, the threat is 
definitely directed towards India. 

Madarn, Pakistan is now asking for 
AWACS on lease—not that they have not 
got the money. They very well have the 
money. But it is to circumvent the strong 
objection in the American Congress to 
giving AWACS to Pakistan because of its 
potential for nuclear bomb explosion or 
the capacity of Pakistan in the nuclear 
field and, therefore, they will not probably 
sell the AWACS to Pakistan. Now, to 
circumvent that they have gone in for 
AWACS on lease. But, to get AWACS 
even on lease is not easy under the US 
pdocedure. The US laws very well say 
that only in case the AWACS are in 
surplus or any US equipment is in surplus 
that it can be given on lease. As of now 
the United States does not have any 
surplus AWACS. But it may say, if it 
wants to oblige Pakistan, that there are 
two AWACS lying surplus in Saudi 
Arabia which they do not need. That 
could be one way. The other way could 
be: There are two AWACS being 
modified in the United States, which 
belong to Egypt and, if Egypt allows, 
those two might be sent to Pakistan. Even 
now, if they do not get the AWACS, 
Senator Humphrey is already in the 
process of drafting a legislation for giving 
AWACS on lease to Pakistan which, 
indeed, is a very, vety dangerous sign. 
This single move of giving AWACS to 
Pakistan is very dangerous and, I think, 
since Independence there has been no 
move more dangerous than this because, 
with this one equipment Pakistan will get 
a definite technological edge over India. 
And therein lies the danger. 

Madam, you are aware that AWACS is 
a command post in the sky. From there 
they can direct their aircraft to 

Indian .bases and guide them back. From 
the sky the AWACS can monitor aircraft 
which are even taxing in places as far 
away as Hindon near New Delhi. So, this 
is the danger. And AWACS, with the F-I6 
aircraft which has a long range—it can 
come up to New Delhi and go back—is 
the most dangerous combination which 
the United States is arming Pakistan with. 
In their first aid which was of the order of 
$ 3.2 billion, they gave Pakistan 40 F16s. 
This aid expires in September this year. 
Again there is another back-up coming. 
That is the $ 4.2 billion package which 
starts in October this year. In that package 
they have asked for 80 F-16 aircraft. Also 
the F-16 C aircraft have been asked for by 
Pakistan and this is definitely going to 
upset the military balance. Therefore, I do 
not know why the United States, which is 
supposed to be the strongest democracy in 
the world, while on the one hand they say 
that India is the biggest democracy in the 
world, ate so strongly supporting 
dictatorial regimes all over the world. I 
cannot understand this. Also, Pakistan is 
getting 500 Sidewinders. ... 
(Interruptions) They are giving 500 air-
to-air sidewinder missiles, not Just normal 
missiles. These are AM9L missiles which 
are the world's most advanced close-
combat missiles. This is what they have 
aheady received. And under this new aid 
package they are going to receive another 
1,000 sidewinder missiles. 

Madam, they say that it is for use 
against Afghanistan. What are they taking 
about? They have 250 frontline aircraft. 
The Pakistani air force aircraft are often 
fitted with sidewinders. The Afghanistan 
air force does not have even 90 frontline 
aircraft. Are they going to be used against 
Afghanistan? Or are they thinking that 
they have to combat the entire Russian, 
USSR air force? Madam, one thing is 
very clear that these sidewinder missiles 
have got only one target, and that is us, 
andi there is no doubt about it. 

working 0f Defence 
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SHRI MURLIDHAR CHANDRAKANT 
BHANDARE (Maharashtra): Quite correct. 

SHRI SURESH KALMADI: Madam, in 
this aid package also they are going to receive 
low-level radar equipment, also automatic 
data-handling equipment and also 
sophisticated surface-to-air missiles. 

Madam, the symbol of the United States-
Pakistan-China collusion plan is the F-7 
fighter for which the US is providing the 
technology, the Chinese are providing the air-
frame and Pakistan is providing the 
infrastructure. This aircraft, F-7 fighter, is 
going to be the symbol of their joint co-opera-
tion to be used against this country. 

Madam, they are also going to acquire 
tanks. They are, in the new aid, seeking IOO 
M-60 tanks, and they are also asking for the 
best mobile tanks in the world, that is, M-l 
tanks. This, indeed, is the most sophisticated 
tank in the world, and that also, the United 
States is thinking of giving to Pakistan. 

Madam, as far as the navy is concerned, 
they cannot raise the Afghan bogey. They 
have raised another bogey altogether for 
justifying acquiring of arms from the United 
States. And that is the acquisition of the 
second aircraft cardier which India has just 
acquired, the Hermes. Madam, I do not know 
why the United States is sharing the Pakistan's 
perception in that manner. When they think of 
aircraft ca'rrier, it is a big aircraft carrier, 
which has 90 aircraft on board. They do not 
realise that our aircraft carriers, whether 
Vikrant or Hermes, carry just about 8 or 10 
Sea Harrier aircraft on board. It is very small. 

Why have we gone in for the second 
aircraft carrier, Madam? You are aware that 
the first aircraft carrier, Vikant, could not be 
used during the Indo-Pakistan war in 1965 
because it was under maintenance. You are 
also aware that even the 1971 war Vikrant hai 
almost     missed due to a major 

repair. But the Chief of the Naval Staff at that 
time decided to press on with the aircraft 
carrier, and so the aircraft carrier was used in 
1L>71. But, Madam, there has to be regular 
maintenance of aircraft carriers every one 
and-a-half years to two years for a period of 
time. So, at all times we do aave one ainraft 
carrier available for vse. That is one of the 
main I'casuis why we have gone in for the 
second aircraft carrier. And Pakistan is 
making a lot of hullabaloo about the second 
aircraft carrier. 

Madam, this is to 'reoeive mor? aid. They 
have been promised the P 3C Orion maritime 
reconnaisance aircraft. Also, Madam, their 
strike capability has been added by a squadron 
of 17 Mirage-3 aircraft with exocet mi-:s:lcs. 
They also have destroyers—you are aware 
already—which are equipped with the most 
modern missiles in the world i.e. the Harpoon 
Missiles. Al_ ready their destroyers are armed 
with and they continue to get these get these 
missiles in a big manner. They just received 
two submarines and another eight missile-
equipped boats also. So, we are indeed facing 
an arms race, a mad scramble for the ltest 
technology for arms which is more dangerous. 
The latest US technology is sought to be 
inducted in the Pakistan Armed Forces. You 
are aware also that when we had Brasstacks 
exercises, we had informed Pakistan about the 
timing, about the location about the size or 
level of the exercise, but in spite of that they 
brought in their armours into the Sukkhargarh 
bulge, they brought it into the Fazilka-
Ferozepur sector. Thereby the Indian armed 
forces had to move along the entire border and 
take posts where usually the BSF is existing. 
So, a tension was created. It was defused by 
the initiative taken by our side, by sending the 
Foreign Secretary. And then we came to an 
understanding. In spite of all these threats of 
Pakistan, India continues to desire peace with 
Pakistan on the basis of the Simla Agreement. 
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China is aU set to improve its relations with the 
United States and with the Soviet Union.     It 
has improved its relations with the Soviet      
Union over the period of last three or four years 
to a great extent.    Thereby   it •nas been   able 
t0    disengage    troops from the Sino-Soviet 
border.      These troops are now being massed 
in     the Tibet   border.    There is a    feverish 
activity in the Tibet belt.    They have made 
runways and roads.     Their aircraft and 
fighters can take off in aU weathers.      Their    
aircraft and   airfields have been so   developed   
that they are operational even during the winter.    
So, this clearly is a threat to us.    You are aware 
that there was an intrusion in the Sumdorong    
Chu Valley.   China has also lodged a protest   
about our  declaring    Arunachal Pradesh as a 
State, which is an integral part of this country.    
They have been raking up the border issue time 
and again. And after the Chinese intrusion last 
year,  we   have had to take up defensive 
positions  all  along the India-China border.    
China is trying to become the third largest 
power in the world by the year 2,000.    It   has 
approached  the US and is  receiving active 
support in its request for computers,  
electronics,   avionics  and modern    military    
technology.       Today China has    over 5,000   
front-line aircraft.    Of course, it has MIG 15, 
17, 19 and 21.    It also has moderen F-8 and A-
5 fighters.    It has TU-16   and IL-12 bombers.    
But the most important of aU is that it has  
surface-to-surface missiles which have been de-
veloped by China from the year 1966. These 
missiles have been targeted to vital  areas  and  
vital  places   in  this country.    They have TU-
16     bomber which has  a    range    up+o 
I.OOP.M.     1100    nautical    miles    and back 
with nuclear  capability.     It  can  be  either 
conventional Or nuclear    bombers.    Madam,    
this is indeed one of the   major   threats which 
our country is facing. There is also the 
possibilitv   of    Chines weapons being 
transferred to Pakistan ir the event of a war.    
Madam, to counter these   threats,    the    
Government 

have done well to bring forward a defence 
plan for 1985— 90 and the main thrust of this 
defence plan is modernisation. Keeping in 
view the perspective of security, environment 
and induction of latest technology weapon 
system by our neighbours... 

ti? or kinfl oi 

THE DEPUTY CHAIRMAN: Please try to 
conclude. 

SHRI SURESH KALMADI: Madam, I 
have been given 45 minutes to speak and I 
have started at 12.45 P.M. 

THE DEPUTY CHAIRMAN: I do not 
know. Does not matter, you can continue. 

SHRI SURESH KALMADI: I Will not 
delay lunch break. 

THE DEPUTY CHAIRMAN; We may not 
have our lunch break today. 

■ 
SHRI   SURESH    KALMADI:   Madam, I 
must congratulate the Government for 
thinking in terms of a pers pective  defence 
plan upto 2000 A.D. in which they wiU try to 
adapt all the imported technologies etc.    I 
also congratulate the Raksha Mantri  and 
Raksha Rajya Mantri for coming out with one 
of the best and one of     the most 
revolutionary   budgets ever   so far.    They 
have recognised tbat modernisation: is the 
need of the hour and made a provision of Rs.   
1,250 crores out of Rs. 4,500 crores in the 
defence budget.    I think it is the one single 
even that is going to give a new look to the 
country's defence forces.    Modernisation has    
become    essential to effectively  achieve   an   
efficient   command,  control,  communication      
and engines syndrome.    A capital investment 
has been made for the first time for aircraft  
and aero-engines for the Air Force and Navy 
to the extent   of Rs.   14  crores.   This  is   
very    good. Sinrlarly,     for    equipment    
Rs.   790 crores     fo'r       heavy     vehicle      
Rs. 13     crores    has    been       earmarked. 
All these years I have noticed    that there has 
not been enough money   to buy fhe 
equipment, etc, and      even for maintenance 
you had to see    the  
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[Shri Suresh Kalmadi] capital outlay. But 
t'nis specific amount for equipment, aircraft, 
aeroengines, etc., for the first time will 
definitely take us to the path Of new 
technology. I think this was the much needed 
dose which our defence forces wanted and I 
congratulate the Government for having 
identified their priorities in a rightful way. 
They have done a lot of home work for 
coming out with a right budget. I am sure the 
amount being given for the right places will 
be seen for many years to come and for 
generations to come. Madam, this will also 
help in our goal of self-reliance. I would also 
like to congratulate the Raksha Mantri and the 
Rajya Raksha Mantri fo:r the decision to do 
away with middlemen in aU Defence deals. 
This saves, as I said, hundreds of crores of 
rupees in Defence purchases now aid in 
future; especially now, since the Budget is 
going up, the Budget for capital equipment is 
going up, and doing away with middlemen 
has been a good thing and a lost of money has 
been saved. But all the traditional middlemen 
and agents who have been in the Defence 
deals have not liked it. They are hiting back in 
some way or other. They are spreading 
stories. We should be careful. We should not 
fall prey to such gossip. Today's newspaper, 
The Hindu, carries a story. Yesterday's Hindu 
also carried a s'ory. But today's Hindu has 
said that it wrongly reported. That is why the 
Opposition today in the Zero Tour did not get 
up. They did not get up to say, "Sorry, 
yesterday we got up on a wrong assumption". 
I shall read out today's Hindu. The Opposition 
made a lot of noise yester-day on the basis of 
yesterday's Hindu. I shall read out just the re-
levant paragraph. "The Hindu of 28th April 
that— 
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"The Prime Minister, Mr. Rajiv Gandhi, 
had toid a conference of Army 
Commanders that the present Prime 
Miniter of Sweden. Mr. Carlsson, had 
clarified that the arrangement ruling out 
middlemen 

and non-Governmentai agents had been 
followed and fhat no money has been paid 
to any Swiss Bank. This report was based 
on a misreading of a reference contained ;n 
the officially released summary of what the 
Prime Ministei had said in a ckned meeting. 
According to tht release the Prime Minister 
pointed out that the negotiation and pur-
chase of 155mm Swedish howitzer was 
meticulously handled. He reiterated that he 
made it clear to the Swidish Prime Minister, 
Mr. Olof Palme, that there should be no 
middlemen. The guns should be good and 
the prices reasonable. Sweden had 
confirmed that there was no middleman and 
no money was paid in a Swiss Bank. The 
misreading of what the Indian Prime 
Minister was reported to have said was con-
veyed from India and the report served 
inadvertently as a basis for making further 
inquiries in Stockholm with the Press 
Secretary of the Swedish Prime Minister, 
Mr. Carlsson." 

     I So, on the basis of a wrong report filed by 
The Hindu a press release was given after the 
Commanders' Conference. All the press had 
received it. No other newspaper reported it; 
only The Hindu had the courage to come out 
with.. 

SHRT K. MOHANAN (Kerala): The 
Prime Minister himself conceded that there 
was something wrong in the press release 
itself, not Hindw. Why are you blaming The 
Hindu. why are you blaming the press? The 
Prime Minister has conceded that there wag 
something wrong. 

SHRl SURESH KALMADI; On the basis 
of that they have talked to the Press Secretary 
of the Swedish Prime Minister. On the basis 
of this report of a Hindu correspondent the 
Swedish Radio went to the Prime Minister of 
their country, Mr. Carlsson, and asked him 
for his reaction. On the basis of a wrong 
report of The Hindu, the Swedish Radio... 
(fnterrMpttons).   When   it    cornes to 
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whatever suits you in The Hindu, you lake it 
and what does not suit you, you do not want 
to look at it. Yesterday for them The Hindu 
was a gospel. I will read out from The Hindu: 

"The Swedish Radio was also asked for 
its reaction on the latest development. The 
Radio's news section basing itself on 
information conveyed by The Hindu from 
India through its Special Correspondent, 
obtained the reaction Of Mr. Carlsson." 

T want to say The Hindu retraced the 
inaccuracy involved in the report published 
which served as a basis for inquiring what the 
Swedish Prime Minister told the Indian 
Prime Minister. The Hindu has at least ex-
pressed its regret. But what did the 
Opposition do? Are they going to apologise? 
The Swedish Radio has come out with a false 
report from The Hindu. I would like to say 
that ... (Interruptions). 

SHRI K. MOHANAN: Are we the 
culprits? You people are talking as if we are 
the culprits! Fantastic! (Interruptions). 

SHRl SURESH KALMADI: All that we 
are saying is this: Don't go by the Press 
reports.  (Interruptions). 

SHRIMATI RENUKA   CHOWDHURY  
(Andhra Pradesh): That is preci-     I sely what we 
are saying.   (Interruptions) . 

SHRI SURESH KALMADI: Madam, the 
Prime Minister has said that he will take 
Parliament into confidence. .. (Interruptions).. 
.The Government have said that they will take 
Parliament into confidence. Whe,n they have 
said that they will take Parliament into 
confidence, I do not know why they keep 
getting rut). The Swedish Radio has gone on 
+he basis of a false Press roport from the 
Hong Kong based gentleman and a similar 
story was sent from here without verifying the 
facts... (Interrwptions) .. .Again, Madam, I 
want to say that on Defence, If any allega- 

tions come up, they must be taken up and we 
should not go by the Press reports and that is 
all that I want to say. 

SHRIMATI RENUKA CHOWDHURY: 
That is exactly what we are also saying.   
(Interruptions). 

SHRI SURESH KALMADI; Now, 
Madam, I would like to point out that the Air 
Force has been given a budget of Rs. 2,775 
crores which is about 22 per cent of the 
Budget. The IAF is just about acquiring 
acquiring two squadrons of the latest MIG-29 
aircraft which will definitely go a long way in 
modernising our Force. The backbone of the 
Air (Force continues to be the MIG-21 base 
aircraft supported by the Mir-age-2000 of 
which we are going to get a few more which 
is good for aii superiority role as well as 
ground two squadrons of the latest attack role. 
Also, the acquisition of the MIG-27 is good in 
whose case the production has started in the 
HAL and this will take the Indian Air Force 
into the era of laser—and computer-
controlled air-to-ground missiles. Also, we 
have the Jaguar whicii is a deep penetration 
aircraft. Our transport fleet was getting 
obsolete. We had the Packet aircraft and that 
has been replaced by the AN-32 and our 
ageing AN-12s are being replaced bv IL-76. 
But there have been some complaints about 
both these types o' aircraft. I would like the 
Raksha Mantri to look into those complaints 
They say that the AN-32 aircraft ha« a high 
noise level and also vibration level and that 
the IL-76 is too big and it is not always 
utilized. So, before we go in for the purchase 
of any more of these two types of aircraft, 
transport aircraft, I would request tbe 
Government to look into these com-laints 
further. 

Madam, earlier there was a spate of aircraft 
accidents and I Vmve been ra'sine* thf> 
matter of Air T'orco aircraft accidents during 
the last two years. But I am happy to say that 
during the last few months we have 
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not had the    same    accident rate... 
(Interruptions) 

SHRI K. MOHANAN: Is it becaus: you 
have come out of it (Inturrup-tions) . Is it 
because you have gone to that side?  
(Interruptions) 

SHRI SURESH KALMADI: It is just  a 
coincidence... (Interruptions) 

THE DEPUTY CHAIRMAN: No 
interruptions, please. Let him continue. 

SHRI SURESH KALMADI; Madam, the 
La Fontaine Committee has gone into the 
flight safety aspect and I do not know whether 
the accident rate was a little low after this or 
whether concrete measures have been taken 
by the Air Force. There are three factors that 
cause accidents. One is technical defect, the 
second is human error and the third is bird 
strike. Op the technical defects part and on 
the human error part, there have been a lot of 
instrutions which have been sent and I am 
aware of that. With regard to the bird strike 
part of the matter, I think the Government has 
brought in bird hazard combat teams in five 
selected airfields. But I think more work will 
have to be done in this field. We will have t0 
think in term* of bird repellents which are 
widely used in the U.S.A. We will have to be 
sure that there is no garbage about 10 kms. 
from the airfield. All this we will have to 
ensure. 

Madam, also, the main thing about the Air 
Force is that it has about 45 squadrons/today. 
The Subramanian Commission had said quite 
a few years back that the level, the optimum 
level, the correct level, for the Air Force 
should be about 6'5 squardons. So the 
Government might think, in the present 
security environment, whether we must reach 
that target of 65 squadrons as  soon  as 
possible. 

Madam, as far as the Air Force aircrafts are 
concerned, the situation, by and large, is all 
right. But o^e area which eoncerns me is the 
area of air defence.  We are  quite  vulnerable 
at 

the moment. We have to improve cur systems, 
whether they be surface-to-air missiles, 
whether be electronic counter measures or the 
EECM, or radar. Madarn, the reaction time 
for Pakistani air fields by F-16 is just 10 to 20 
minutes to most of our air fields. And there is- 
also no reason to believe that the Us satellite 
pictures and US intelligence will not be 
available to the Pakistanis, Madam, air 
defence consists of detection, identification, 
interception and destruction. 

There is need for more communication. 
Communications are important. We must 
acquire automatic data handling system which 
Pakistan already has. I think a lot more budget 
has to be poured into this because the United 
States puts inabout 15 per cent of the Defence 
budget in communications, which we are no^ 
doing. I think it is very essential that more 
amounts musfc be given for Communications. 
Madam, the radars which... (InHsrrupticms) . 

THE DEPUTY CHAIRMAN; You have 
five minutes more... (Interrup., tions)   You 
try to sum up now. 

SHRI SURESH KALMADI; Madarn, the 
Army has received a good budget of Rs. 5500 
crores. The main thing is 155mm. guns which 
are going to increase the efficiency of the 
Army. T-72 tanks, Russian tanks, which we 
are going to manufacture in this country, for 
T'hich five more factories are planned, is a 
very good thing. And  also the  bNT infantry 
vehicles. 

SHRI DIPEN GHOSH (West Bengal); Is 
he giving us consultancy services? 

THE DEPUTY CHAIRMAN; No 
interruptions please.  Please continue. 

SHRI SURESH KALMADI; For the 
Soviet equipment. The modernisation of 
Vijayanta tank and also the MBP is being 
fitted with imported engines which will be 
outside the Seventh Five Year Plan. Madam, 
we are getting 1500 torp?.. We have a very 
long coast line and it is important that we go 
in 
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for the latest sea operations technology. We 
must go in for underwater detection devices 
and also underwater weapons. A breakthrough 
has been made in torpedo technology. Now 
there are torpedoes with a sP&ed of 50 
kilometres which have entered the world 
market. One such torpedo can sink warships 
of 40,000 tonnes as well. 

Coming to defence production, we have 
increased the budget from 1280 crores to 1890 
crores. It is a good thing. Especially the 
defence factories have received a jump of 
2680 crores and this is for modernisation. It is 
a good step. New technology is being brought 
in a.nd it is replacing old antiquated 
machinery. I think this is one very good step. 
In the budget also they have decided to shed 
low technology areas such as boots, blankets, 
binoculars, etc. to the civilian sector in order 
to conentrate on strategic and lethal weapons 
which is indeed a good thing. Madam, about 
commercial undertakings which come under 
defence production, I would say that their per-
formance has n°t been as good as one would 
desire it to be. Production has gone up from 
1810 crores to 1880 crores and the total 
investment in the defence public sector has 
gone up from 850 crores to about 950 crores. 

I think HAL has to pull itself up. The 
record hac, not been good as far as HAL is 
concerned. I have been expressing my doubts 
about the.Light Combat Aircraft. The 
Government ha^ taken certain steps On the 
objections raised. Thev have said that RD 199 
engine is not up to the mark and they have 
decided to go in for F-404 engines which is a 
right decision because all the L.A.Cs. all over 
the world havp got this F-404 engine whe ther 
it is F-18 or Jet 39. It is a good thing. The 
only thing is that we have got ll engines. Is the 
United States going to stick to its 
commitment? Has the United States agreed to 
transfer of technology of these 404 engines? 
We are also trying to have a indigenous 
engine ready. Madam, I think we have to take 
a definite guarantee from the Unfted States or 
one day we .might regret. 

I may also point out that as far as stores are 
concerned, the inventry has come down from 
4800 crores to 4100 crores. It is a good thing 
that there is tighter inventry control. Indi-
genisation has also taken place. Transfer to 
the civilian sector of the other things which 
are not of strategic value can obviate holding 
of large reserves. 

About R&D also, I think there is an 
increase in budget. Five jper cent of the 
defence budget is for R & D and that is a very 
healthy trend. But the capital investment lin 
aircraft, aero engines and equipment must 
create a spin off in the civilian sector. I wpuld 
only like to point out that production, R&D, 
and inspection go tegther. But I am surprised 
to find that the budget for Inspection is very 
low. Actually it has gone down from 0.71 per 
cent to 0.69 per cent in this Budget. Madam, 
on the one hand, the capital equipment cost is 
going up. Sa, it is very important that quality 
must be maintained. And there is a definite 
case for Inspection getting much more money. 

Finally, Madam, the last portion of my 
speech today is on the service conditions of 
the Armed Forces personnel. Parliament owes 
it to itself and the country that we look after 
those who are defending our border?, our 
shores, and our skies. Equipment is imoortant. 
But the man behind the equipment is also very 
important. And from that point, this Fourth 
Pay Commission giving Rs. 550 crores is a 
sttp in the right direction. This will defilnitely 
help induct good people in the Services. Also 
the Government step like free ration which 
has been given to the Servicemen and also the 
decision to de-link pay and rank are good 
decisions. But a lot more has to be done 
because we must attract the cream of the 
youth int0 the Services. On the one hand we 
are getting good equipment, costly equipment. 
But on the other, the people manning them 
also must be of the same calibre. We must 
attract the best. We have not been able t° set. 
We have to get much more. Why can't we 
treat a pilot 
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of a Mirage aircraft or a Jaguar aircraft which 
cost Rs- 30 crores as a Managing Director of a 
Rs. 30 crore firm? We have to change our 
outlook. We have to get the best people be-
cause we are going into modem air-crafty we 
are going into modern computerisation, we 
are going into modern tanks. And we must 
look after our Services. There is a lot more to 
be done. We can give them income tax rebate, 
We can give them free housing. And we must 
also look after his service conditions. Today 
only 0.5 per cent of the Army reaches the rank 
of a Brigadier. But in thg Civil services, about 
27 per cent of the Ji^S reach a similar grade. 
So, there are certain disparities. Also, I hope 
that sports will get attention in the Armed 
Forces. We have seen 0f late that a lot of sports 
centres are coming up. And adequate budget 
must be kept, for the sports. Also, Madam, 
about the resettlement of ex-servicemen, there 
is the K. P. Singh Deo Cemmittee which went 
into the conditions of ex-servicemen and they 
came out with about 60 recommendations out 
of which 50 have already been implemented 
and ten are left, But, Madam, I would like to 
point out that when in service, the Serviceman 
is the responsibility of the Centre. The mo-
ment he retires, he is the responsibility of the 
State Government. And so the State 
Governments are not cooperating. They made 
several suggestions like reservation of posts 
under the State Government and the public 
sector undertakings. Some States are yet to do 
it. About ex-Servicemen cooperatives, some 
States are yet to do it. Only Punjab and 
Himachal Pra. desh have done it. About the 
grants to welfare fund also, the State Gov-
ernments have not been giving the grants. 
Even the expenses of the Sainik Boards are 
supposed to be shared by the Centre and the 
States. That they are not doing. So, a lot more 
has to be done in this sector. Madam, I think, 
there is need also for debates since the Budget 
is increasing. There is the need for debate, 

j not necessarily on purchases because | 
purchases is a different matter altogether, but 
definitely on what should be the size of the 
Armed Forces, ' whether in today's context of 
technology and technological warfare we require 
1.5 million army. Is it required or should we 
reduce the Army and go in f°r a bit of 
conscription and get more equipment? Otherwise, 
the pay and allowance segment is increasing 
rapidly. So, this can be one discussion. There can 
be a discussion on whether t0 go in for an aircraft 
or should we go lin for missiles. This is the need 
of a debate. I think, we must also discuss in an 
intense form whether we should have the concept 
of aircraft carrier or not. 

Finally, Madam, I would like to end with a 
warning which the Prime Minister gave at the 
Army Commanders' conference to be prepared 
for a ! surprise attack. It is just possible. Let us be 
eternally vigilant. Let us guard our frontiers, our 
seas and our skies. Let us be prepared to face any 
conspiracy o'r collusion. Let us not listen to 
rumours and I am sure we will come out with 
flying colours and will emerge as a strong and 
self-reliant nation. Thank you. 

THE DEPUTY CHAIRMAN: Now the 
House stands adiourned for lunch and will 
meet again at 2.30 P.M. 

The House then adjourned for 
lunch at thirtyone minutes past one 
of the clock. 

The House reassembled after lunch at 
thirty-four minutes past two of the clock. The 
Vice-Chairman (Shri H. Hanumanthappa) in 
the Chair. 

SHRI M. A. BABY (Kerala): Thank you, 
Mr. Vice-Chairman, Sir. At the outset, I would 
like to congratulate the defence personnel of 
our country who have been displaying ex-
emplary dis!^fc>line, who have been showing 
immeasurable sense of sacri. fice at times of 
crises ancT at times of natural calamities, they 
have shown how they can serve the country 
with the same vigour as they defend our 
borders, seas and skies, in protecting 
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the people from natural calamities. Moreover, 
Sir. in our sub-continent we have had 
unfortunate experiences of military 
intervening in political developments of the 
country. So many bad experiences are there in 
our sulb-continent but self-restraint and self-
discipline with which our defence personnel 
have been behaving after independence shows 
that they need not be told again and again that 
tney are not meant for engaging themselves in 
internal political development. With all these 
aspects in mind, on behalf of my party I 
would like to congratulate the defence 
personnel of our country for their supreme 
sacrifices and services to our country. 

Sir, as we know, defence and J external affairs 
are closely related I subjects. If you are in a 
position to pursue a very sound and success-  ful 
external affairs policy you may be , in a position 
to lessen the expendi- '; ture on defence) which 
could be j utilized for more purposeful national 
building activities. This we may have to bear in 
mind. When we say that external affairs and 
defence are closely related subjects, we know that 
the External Affairs Ministry is doing the same 
thing with words, that the army does with arms. 
When the External Affairs Ministry in diplomatic 
relationship and diplomatic exercises use words, 
they need not have to purchase words, they can 
use words which are at their disposal, but in the 
case of Defence Ministry, arms 
at times are to be purchased, when External 
Affairs Ministry uses words, there can be 
omissions and commissions, but when 
Defence Ministry puichaseg arms, there will 
not be emission, there will be only commis-
sion. This aspect has come1 to the fore with 
the developments in the recent past: And so, it 
is quite natural that my friends in the other 
side take part in the discussion on Defence 
Ministry with a sense of self-defence, i do not 
mean to say, self-deception. 

Sir, I do     not     know     why     our 
friends from the other side and    for 

that matter the Defence Ministry and the Prime 
Minister himself hesLtata to come out 
forthwith to agree with the proposal from our 
side to constitute a probe into the so-called 
activities of corruption and kickbacks and 
shabby defence deals with foreign countries in 
the wake of increasing charges and allegations. 
With the support of the overwhelming majo-
rity of the other side, so many apparently 
brave statements have been made that nobody 
will be spared if correct proof pinpoints the 
responsibility with someone. If you are so 
confident, what harms you "com agreeing to 
our proposal. Can't you take us into 
confidence? Do you think that patriotism and 
sense for security of our country are monopo-
lies of somebody who belongs to one political 
party? So far as we are concerned, we feel that 
everybody in this country is second to none on 
the question of patriotism and concern for the 
security of our country unles otherwise 
proved. That is what we say. So in the wake of 
so many charges and counter-charges and 
clouds of suspicion, to ward off these 
suspicions and to put things clearly before the 
people of our country, I utilise this opportunity 
once again to reiterate our demand that there 
should be a parliamentary probe into these 
charges. This is all the more important even 
from the angle of the morale of the defence 
personnel. This is very important. Those who 
are in the forefront, those who are on the 
borders, those who are in the slues and seas, 
when they hear that something rotten, not in 
Denmark or Sweden, but somewhere else, has 
happened, on arms purchases that affects their 
morale. So, to put things in their proper 
perspective and to ward off suspicion, only a 
parliamentary probe, with eminent persons, 
will help. This. I hope, will be seriously 
considered by the Ministry. 

Sir, we raise this question with a certain 
solid back-up Of sur own experience. From 
some knowledgeable sources,    we    came    
to know 
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[Shri M. A. Baby] that in the process of 
acquisition of arms from abroad, there were 
certain points where some extraneous interests 
could creep in. The Minister of States for 
Defence, who, in fact, is senior in the 
Ministry, in terms of stay in the Ministry, to 
the Cabinet Minister, the other day, took pains 
to explain in both Houses of Parliament the 
price negotiations process. But he uld not 
throw proper light on one aspect that the final 
decision is being taken in the Cabinet Com-
mittee for Political Affairs. The hon. Minister 
just said that he being a junior Minister did 
not know what happened in the Cabinet 
Committee for  Political Affairs. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RESEARCH 
AND DEVELOPMENT IN THE MINISTRY 
OF DEFENCE (SHRI ARUN SINGH); I 
never said that. I never said anything of the 
kind. 

SHRI M. A. BABY: This has been 
implicated. 

SHRI ARUN SINGH; I am giving a 
personal explanation I am, as it happens, the 
Minister of State in the Ministry of Defence. 
That is a fact. I am not a member of the 
Cabinet Committee on Political Affairg. That 
is also a fact. But I have never once—neither 
in this House, nor in the other Hous*, nor in 
any other forum—ever said that I did not 
know what happened in the CCPA. So kindly 
don't misquote it. 

SHRI M. A. BABY: Anyway, precisely this 
aspect I would like to bring to the notice of the 
House. From the explanation given, it was 
quite clear that the process of acquisition of 
arms is a very long process and there are cases 
concretely in relation to HDW class.f09 
Submarines, which was negotiated in the year 
1980-81 where in the negotiations ln the Prise 
Negotiating Committee,    the    representative    
of    Ihe 

Navy opted for Kockum Submarine, if my 
information is correct. The representative of 
the Indian Navy had quite a justifiable reason 
in opting for the Kockum submarines because 
the HDW Class-209 sub. marines, though 
considered to be good, belong to one 
generation     be-       hind, and Kockum 
submarine is a generation ahead and suitable 
to Indian conditions. This was the position Of 
the representative from the Indian Navy. He 
expressed it in the meeting. If the information 
with me is correct, in the third meeting of the 
Price Negotiating Committee the Navy man 
was called aside and toid that he should not 
insist that the Kockum submarine should be 
more suitable for our country. So, this has 
happened. If this has happened, I expect an 
explanation from the honourable Minister as 
to how this has happened. And if this has 
happened, no one can question the suspicion 
that similar episodes would have happened 
whenever the price negotiations are being 
made, and we know that ultimately the 
decision will be taken at the highest level. 
Whatever transpires at the price negotiation 
meetings, the final decision is being taken by 
the   Cabinet  Committee   for  Political  
Affairs—and here cornes the politcal element 
in the decision. It is quite natural; I don't want 
to attribute the responsibility to anyone. But, 
in the Cabinet Committee for Political Affairs 
the Prime Minister presides over the meetings 
and those who are accessible to the Prime 
Minister can naturally mention that in the 
bargain between the Various firms it would be 
better to select a particular firm. This is where 
the crux of the matter comes. So, in this 
background we don't want to accuse the other 
side that their bona fides cannot be taken 
seriously; we do not want to say so. We do 
not want to engage in a competition ag to who 
are more patriotic and who are more 
concerned about the defence of our country. 
But to ward Off suspicion to keep up the 
morale     of 
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our Defence forces,    what  we    pro 
pose is, why can't    there be a high- 
power  committee     including     parlia 
mentarians   who   are     knowledgeable 
in        these     matters?       Fortunately, 
especially      in      this      House      we 
have     a    few    such    knowledgeable 
persons both from the angle of De 
fence and from the angle of Finance 
and accountancy.   Why can't a high- 
power committee of experts be cons 
tituted to scrutinize and  decide    on 
the       purchases    of    arms       from 
abroad,  not  every  purchase  but  pur 
chases      in      which     a     substantial 
amount is involved say, Rs. 5 crores 
or 10 crores which can be discussed 
and decided upon.    This is a specific 
point  which we would  like  to   raise 
and this will help improve the situa 
tion.    There    need not be  any un 
warranted suspicion on such matters 
and if you cannot take such a high. 
power     committee    into    confidence, 
then we  have no other arrangement 
to  place.    This is  all the more im 
portant  in  the    wake  of the  report 
appearing       in     today's    Hindustan 
Times—not   relate   to     defence    but 
related  to    the    purchase    of    heli 
copters      following     pressure     from 
Britain. According      to      today's 
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Hindustan Times report, these helicopters are 
not very suitable; they are not working 
properly due t0 a machine fault. This is 
reported in today's paper. So, when a substan-
tial amount is involved in purchases from 
abroad, we have a right to scrutinize it. We 
won't say that everybody should be allowed 
to go into all aspects. But Defence cannot be 
kept as a sacred cow that no one can touch. 
This is very important,  Sir. 

Second> the overall perspective of our 
defence. We understand that given the geo-
political situation today, a country Ike India 
has to spend money, substantial money for 
our defence. We do not question the 

necessity of spending for defence because the 
threat from the American imperialism is no 
more illusory. Everyday. We are reading 
reports' about how the American imperialism is 
arming Pakistan with modern equipment giving 
AWACKS and its own personnel to man the 
AWACKS, how the American imperialism is 
trying to encircle our country. How the 
independence of the third world countries is 
threatened by the American imperialism, we are 
aware of it. In this situation, it is painful that 
substantial amount is being taken away for 
defence purpose, which would have been 
otherwise - utilised for other development pur-
poses. That is why I say it is painful. But there 
is no other option, we agree. 

But, at the same time, just by acquiring the 
modern arms and keeping the army you 
cannot defend your country, no one can do so, 
peo, ie should be made aware of the threats 
coming from imperialism. On this aspect, we 
are constrained to say that the party at the 
helm of affairs which rules our country is not 
doing its duty. You are limiting your criticism 
of the American imperialism only to 
statements. 

Only when you are caught up in some 
allegations, only when some skeletons come 
out of your cupboard, you are woken up to the 
threat of the imperialism and the efforts of 
foreign hands in destabilisation. If you fail to 
educate the masses of our country regardng 
the threat coming from the imperialism and 
how the imperialism, especially the American 
imperialism is trying to arm Pakistan and 
encircle our country, the people cannot be 
mobilised for the defence of our country. 

I may be permitted t0 remind you, Sir, the 
experience at the time of Second  World    
War in   the    Soviet 
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[Shri Arun Singh] Union. When countries 
after coun-ries were kneeling before the might 
of Nazi Hitler, it was the Soviet Union whiich 
started the defeat of Nazism in the Second 
World War. I do not want to elaborate about 
that. But the point is how the Soviet Union 
could succeed in defending not only the 
Soviet Union but the mankind from the hofror 
of Nazi Hitler? It was not by arms and 
military alone. Each household of the Soviet 
Union was a defence outpost. That is how, 
unlike other countries, the Soviet Union could 
succeed fo defeating the Hitlerite army. This 
historic experience must be taken seriously, 
and in our country also the masses of our 
people should be educated about the threat 
from the imperialism. 

Sir, coming to the question of research and 
development, due to lack of tlime I do not 
want to take much of the time. I am just men-
tioning pointg only. 

The highest amount or research 
and development is being allocated 
on defence. But how eminent per 
sons are sacked there? I just want 
to mention for latest experience. 
Thus is not related to Defence. 
Dr. Gopalakrishnan who was entrus 
ted to head a project in collabora 
tion with the Defence Ministry and 
the BHEL and who was the managing 
Director, was      unceremoniously 
sacked. That is the attitude of the higher-ups. 
And if the same attitude is pursued, it would 
be detrimental to the growth of research and 
development not only in the Defence sphere, 
but also in all other spheres. 

There are, so many problem for various 
sections of Defence personnel. I would just 
like to mention one example in the Military 
Nursing Service. Discrimination between 
male and female nurses still 

exists in this service. With the conspicuous 
presence of the hon. Minister   Shrimati 
Margaret Alva, I hope 1 she wou d advice the 
Defence Minister to see to it that the 
discrimination that exists between male and 
femals nurses in the Defence Department is 
eradicated without much delay. They have so 
many grievances whiich are not being 
considered favourably by the Ministry. One 
of their demand is that the Military Nursing 
Service should bo headed atleast by a Lt. 
General so that they can directly negotiate 
with   the      Defence   Ministry.     Simi- 
larly, every year 60 to 65 thousands 
peolp'e retire from the three armed 
forces. There     are     innumerable 
problems facing the retired armed forces 
personnel. Their grievances are not being 
considered favourably. I request without 
enunciating their grievances that their 
problems shauld b:* symoathetieally looked 
into because during their prime youth they 
have been trying their level best to safeguard 
our country, 

 THE   VICE-CHAIRMAN   (SHRI   H. 
HANUMANTHAPPA): Please conclude. 
You have taken ten minutes more. 

SHRI M. A. BABY; I would just like to 
recall the way in which the importance of the 
Defence Ministry was undermined by the 
present Government at the time of a crisis. In 
history you will find that whenever a serious 
defence crisis arose, the number one man in the 
Cabinet comes up and take over the Defence 
portfolio. This has been the experience. But 
ironically in our country when a defence crisis 
develops, the number one man drops the 
portfolio as a hot potato and his responsibility 
is given to somebody else. And once he took 
up the cudgels against corruption, he was also 
unceremoniously    sacked or    allowed 
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to prove loyalty to the leader. This is very 
unfortunate. 

Now, during the period under review 
two significant events occurred. One was 
the visit of General Secretary Gorbachev 
which re-assured our self-confidence. 
This is one positive aspect of our Defence 
prespective and foreign policy, as we call 
it. I appreciate that. At the same time I 
cannot but mention the negative side also. 
For the first time in the history of 
independent India, the Defence Secretary 
of America visited our country during the 
period under review. Whether he is 
Casper Weinberger of Casper 'World 
burglar'; I do not know. This shows the 
negative approach to our world problems. 
I hope in future, we would be in a po-
sition to strike a balance and take up our 
Defence perspective as well as external 
affairs perspective from the angle of anti-
imperialism. With these words I 
conclude. 3.00 P.M. 
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weapon capability by one of our 
potential adversaries and asked the 
army to be prepared to face both 
conventional and nuclear threat. He 
said; 'Our Government is aware of the 
threat and I can assure you that if a war 
is forced upon us, it will not make us 
fight our adversery at a disadvantage'." 

"Conventional superiority yis.a-uis 
nuclear Pakistan would be no effective 
deterrent." 
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with the sole end of keeping the flag flying in this 
country of ours. 

Now, I will go back to the subject, that is, the 
Discussion on the working of the Ministry of 
Defence. I agree that we canio' philosophise on a 
subject like this. What we have to take into 
consideration is that there is a conciderable jump in 
the budget allocation Let us, for a moment, view the 
Armed Forces not as Indian but an outsider who is 
going to view our Armed Force FS a collec'ive force 
within the country. The sheer dimension, the 
magnitude, the manpower that the Armed Forces 
command in our country, is in itself overbearing when 
viewed by other people. When you empowaV a size 
like this, a force like this, with weapons conventional 
and non-conventional then we become a force to 
contend with. When you think of allocating a budget 
for a large force like this, a budget of roughly about 
12,500 crores, it is still the highest defence budget. 
Whils we examine the trend, it is 43 per cent higher as 
compared to the budget estimate of 1986-87. The 
note-worthy aspect is that it is 20 ne'r cent of the total 
budget and one-third of the non-developmental 
expenditure. Now, there is a concern in Parliament as 
to why we have given such a big budget to the 
services. Nobody is 'going to dispute it as such. Is it 
that we are more aware of the inherent dangers that 
are surrounding our country or is it that we are 
preparing our services for a better defence system? 
There is a parallel f>at you have to draw. Have we 
failed in our foreign policy? Are we under increased 
threat as compared to last yea'r or the year before last? 
You can visualise the allocation of defence budget in 

both ways. Then you take up the departmental 
break-up of the grants for the Ministry of 

Defence. The national security environment is one 
thing. Now, what does the national security 
environment advocate? We have to examine the 
defence policy. What exactly is the defence policy? 
What is the task that we are se

SHRIMATI RENUKA CHOWDHURY: 
Sir, I thank you for giving me this opportunity 
to speak. 

tting for our selves?   
Does  our  defence   policy  re- 

Befo're I start on what is the main subject, 
the working of the Ministry of Defence, I 
request you to permit me to digress in order to 
commond, on behalf of myself and the people 
of my State, the services, the armed services, 
the civilians who are involved with armed 
se'rvices, and all those who work towards the 
common productive end, that of defence of 
independent India. I salute the soldiers who 
go without any party or partisan attitude, 
without any concept or any inhibitions of 
religious affiliations  and   who   have   only 
gone 
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quire that we should be in a state of 
alert? Are wie building up our forces 
against an enemy who makes aggres 
sive gestures towards us? Are we go 
ing to pu'rchase even more machinery 
to keep us up-to-date with conven- 
'io:  J       and       non conventional 
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means of war? Or is there any taslt that we have 
set for ourselves as a defence policy? It is not 
what is accepted on its face value. There has to 
be some task that has been set for the defence 
fnrces by the defence -'o-licy makers. You have 
to examine it j in depth and come to a 
comprehensive     conclusion  as to what  exactly 
you mean by defence policy and 
equate that to national security en- j 
vironment. If you don't bring the two 
together, you cannot draw a comp 
rehensive picture. Then you have 
organisational functions and defence 
plans. Now this would draw attention 
to the planning mechanism and its 
efficacy. You have what is know as 
Strategy Planning Group which is 
headed by the young dynamic Prime 
Minister who is taking us into the 21st 
century. If my information is right, 
they have not met in the past 'wo 
yea'rs, This is despite the inherent 
threat and the warning systems, the 
insecurity that is all over the country 
today saying that we are in a vulner 
able position. Sot you have to come 
down 'o this Operation Brasstacks", not 
the one we execute on the borders, but 
to internally strengthen ourselves, to 
clarify our stands and to drive home 
the point which wouM mean planning 
mechanics of this Organisation's func 
tions and Defence plan, and their 
efficacy. I, as a citizen of this country. 
do not want to break the three For- | 
ces, the Army, the Navy and the Air 
Foree  into  three  different Forces. 
Thev are representing the secular India and the 
spirit that we are all fighting for. The three 
Services should bs taken into consideration in 
terms of the mannowe'r, the entire number of 
people who are collectively working in th= three 
Armed Forces together. And in a war strategy—
T repeat, and th's is with experience that I speak 
because I have served in my own lit-    i

tie way in the Armed Services where we had 
been there at ths evacua'ing centres when we 
brought the injured soldiers bacV and we did 
not have sufficient supplies to even lift their 
bodies—I will tell you that no single service 
can go alon° in th^ even' of an attack. The 
Armv. tha Navy, and the Air Force cannot 
operate as a single service individually in 
their own individual aspects as air cover or 
water cover or ground cover. You cannot, 
unless the three ar° consolidated together. So, 
let tis visualise the thr!3e,  the Army,  the   
Navy,  and  the 
Air Force in sheer strength of manpower and 
then we will cons:der the machinery which we 
are going to equip them with. This is where we 
come into considering the quality of machinery 
that we pu'rchase and the training that we give 
in order to defend us. So. the weapons 
procurement policy of the Army, the Navy and 
the Air Force has to be viewed in a joint effort. 
You do not separate the Navy and talk about 
the submarines. You do not separate the Air 
force. You have the war ships which have 
aircraft landing on them and taking off. It 
cannot suddenly be bifurcated in the Naval 
Department itself. And you have your 
territorial cover which is the Armv which will 
be covering you simultaneously in the event of 
an attack from any point. Then there is the 
Department of Defence Production ppri 
<3irnr>lies. This is one of the largest buyers in 
this country in sheer amounts of what they do. 
And I do not just mean weapons. I do not mean 
tanks, T do not me?n aircraft. I do not mean 
ships, I do not mean submarines. Bu* I mean 
the day-to-day uniform material, I mean shoes. 
I .mean blankets. T mean medicines. I mean a 
lot of things 'whidh would go towards housing, 
clothing, feeding, and they are the largest land-
owners in this country. So, thev are tbe largest 
suppliers. And ther° js the MiMtary 
Engineerincr Service, the MES. TWsre p'-e 
inherent weaknesses within the system, tbe 
pitfalls that vou do come across the 
possibilities <->f middlemen which  have  not 
been  eliminated  and- 
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[Shrimati Renuka Chowdhury] no directive 
has been given regarding that, and the kickbacks 
which are inevitably kickbacks, and commissions 
which come when this brings into operation the 
purchases for the Armed Forces because again 
qualitative control goes down when there is 
bargaining for quantity and price control. So, you 
have to look into this also. These are just humble 
suggestions made by me as a Member of this 
House. Then there is the Department of Defence 
Research and Develop- | ment to which I would 
like to draw your attention. During the last six to 
seven years, we spent Rs. 15,000 crores on 
defence equipment. In the current year itself we 
spent Rs. 4,000 crores. Even according to the 
Government, the indigenous purchase is about 15 
to 20 per cent only, and the rest is being 
purchased from outside, Why is this happening? 
The allocation that we have given to reserach and 
development is still, I am very very sorry to say, 
ve'ry very low. That is hurting us where it should. 
Because unless you have indigenous discovery, 
indigenous creativity you are going to continue 
with your i'lter-dependence on other countries 
which you could well avoid if you did not want to 
and you would not be subject to being dictated by 
other countries if you increased your indigenous 
production. At the same time, you must avoid any 
horizontal duplication. You have your different 
centre?, which are doing research in development 
in various products and we ar? not aligning each 
other on one line to see what ig the end product. 
Sometimes we are duplicating the same effort in 
different ageneies of ours where R & D is going 
on r.nd I we do not even have enough funds' fo 
bring in transfer of technology along with the 
nurchass of weaponry. If we bring in transfer of 
technology 
we can convert it into indigenous 
manufacturing within the country itself. 

And, then just ane more thing that I would like 
to emphasise upon, name-    | 

ly, recruitment and training. This is again 
based on a personal experience. The most 
shocking, humiliating greatest factor 
contributing to my insecurity was that two 
years ago when the recruitment omces were 
opened, not a single recruit came to attend the 
armed services recruitment centres. Why? 
What are you doing from the defence side by 
means of utilising the media, by means 0f 
utilising the Doordarshan as a means to reach 
out to the youth of this counry, women and 
men irrespective of, to strengthen your 
country, to strengthen your services of 
manpower, which is your own raw material, 
where at least you cannot claim any shortage? 

THE MINISTER OF DEFENCE (SHRI K. 
C. PANT) May I interrupt the Hon. Member 
and ask where this happened that nobody 
came forward for any recruitment? 

SHRIMATI RENUKA CHOWDHURY; It 
happened in Hyderabad in your recruitment 
office there. And, what I am frying to 
emphasise is that we must publicise. You must 
rnake the terms of service reuirement more 
attractive. You must make it the topmost 
service in the country. Why I am driving this 
point is becuase Perhaps many Members do 
not know that there are a lot of people who, 
when we ask for concessions for service 
personnel, say why for them only when we 
have the police personnel and fire service 
personnel and we have the IAS and the IFS 
cadres, why not for them also? But none of 
these cadres are posted at the non-family 
stations. Members of none of these cadres are 
on recall duty as long as five years after re-
tirement, with no extra remuneration either 
from the Central Government or the State 
Government. And, when a man is working 
under those conditions, it is not that fhat man 
works individually. His family contributes to 
his working there for the nation. So, it is 
imperative that you view the armed services as 
a family unit, not as a soldier,   as a single 
man, going 
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there. He will not go with his heart set on a 
job if his family is not well looked after by 
you. You hav* to improve his service 
conditions. What is the point in preventing a 
service officer from travelling in third class? 
It is mainly to keep up his morale, to maintain 
a distinction between an officer and a lower 
rank. And what is his status after he retires? 
He gets lesser pension than any peon in any 
department of he Government. Why did they 
have to resort to have advisory G.Os. Only 
Rajasthan and Tamil Nadu have adopted it. 
There is exemption in municipal taxes, but it 
is not mandatory ia any other State. Why? 
You make it a Central Aet, Make it 
mandatory, where State Governments are 
going to exempt at least in the life-time of an 
officer ana his wife. We are not asking for 
this facility for children. .. (Time  bell rings) 

THE VICE-CHAIRMAN (SHRl H. 
HANUMANTHAPPA); Please include now. 

SHRIMATI RENUKA CHOWDHURY; I 
request you to make it mandatory, whereby 
you will exclude them from municipal taxes. 
May be the Centre can reimburse. It is a very 
sorry state of affairs. The man is the soldier of 
the country and responsibility 0f the Centarl 
Government as long as he serves, but the 
moment he retires, he is the responsibility of 
the State Government. He joins the service as 
an Indian and he will die as an Indian, and 
you cannot palm off the responsibility to the 
State Government. If the State Government 
does •not have the necessary budget alloca-
tion, the Centre must reimburse. You must 
reimburse. You are responsible for the s°ldier 
because he lays down his life for the 
Governrment and the people of this country. 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND WO-
MEN AND CHILD DEVELOPMENT 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI- 

MATI MARGARET ALVA);  Not  for the  
Government,  for  the country (Interruptions) 

SHRI PARVATHANENI UPENDRA; 
(Andhra Pradesh): She has said it. You have 
not heard her fully. (Interruptions) 

SHRIMATI RENUKA CHOWDHURY; 
Please do not be so touchy. 

Sir, the second thing I would like to refer 
is, beecause the officer is serving elsewhere, 
because they are serving elsewhere, the family 
is dispersed in different parls bf the country. 
You should give some conces. sions. I would 
suggest that at least you should allow the 
family to travel at half rates to other parts of 
the country. Do give them concessions so that 
they can keep their dignity. 

The third thing I would like to suggest is, in 
some sections of the service, we have people 
retiring at the prime of their age. We are 
drawing them out of service without giving 
them any avenue of reemployment. Why are 
we wasting human resources? Why are We 
wasting experience? Why are we not making 
allocation for them to be automatically 
absorbed in some field where they can be 
useful, where their valuable experience can be 
utilised. You hav© a person at the prime of 
his age, begging for a job outside. He is ab-
solutely down and out. This directly inhibits 
your recruitment also. The youth do not want 
to come forward and join the service when 
they see the plight of their fathers. A person 
retires at the prime age of 40 and he is down 
and out. He is physically fit, mentally alert 
and he has everything on his finger tips. Yet 
he is ignored. Sametimes, the wives are forced 
to take up jobs as house-keepers in some 
private clubs I do not look down upon the job 
of a house-keeper. No. But you should not 
create an environment which is alien to them. 
You cannot expect an officer to work 
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as a Class IV employee. Please keep this in 
mind. 

Now, I come to the NCC. I would suggest 
that it should be compulsory just like in 
Europe. Every child must go through one year 
of military service. By this, you will not only 
be creating an awarness^ but yOu will also be 
improving the national moral fibre, something 
which is very much needed today. I do 
remember the time when the National Anthem 
used to be played in the cinema halls and 
people used to stand in attention. Today, in 
the name of politics, in the name of parties, 
the National Flag is being abused. There have 
been incidents. For example. 0n I5tn August, 
when the National Flag is being hoisted, a 
rival party is playing a cinema song next to it 
only to undo iheir job. You have to inculcate 
the spirit of brotherhood or sisterhood and the 
spirit of Ind'anness. Therefore, there should be 
one year of compulsory military service which 
will go towards enhancing the image of India 
and the peonle and there will be the kind of 
commitment that will come from the youlh of 
our countrv today. This may be before or after 
plus two. 

Sir, with these words, I conclude. I hope, 
the hon. Minister will take note of the few 
suggestions I have made. I thank you for 
giving me a patient  hearing. 

SHRI PAWAN KUMAR BANSAL 
(Punjab): Mr. Vice-Chairman, Sir, today we 
fined ourseives in a complex phase of our 
nation's growth and in a security milieu which 
was never witnessed before. Tndia has always 
demonstrated greater sensitivity to the 
securi+y perception* of our neighbours and 
has tried to promote friendly relations with 
them. We have remained committed to the 
principles of peaceful co-exisetnce and good 
neighbourlines. Unfortunately, we have not 
received a similar response. The reva'nchist 
military rulers of Pakistan,      conscious   of 
their  in- 

herent weaknesses, have been constantly 
feeding their people on the bogey of a threat 
from India. Also, they have accelerated the rate 
of acquisition of sophisticated weapons going 
much beyond their bona fide needs. The 
merchants of war i:i the United States 
continue to supply modern military arsensl 
including Abraham tanks and F-16 aircraft 
completely ignoring the fact that Pakistan has 
claimed the capacity to produce nuclear bomb 
at will. The decision to supply Airborne 
Warning and Control Systems adds anothei 
serious dimension to our security 
environment. 

With such a command post in the sky 
Pakistan's, military apparatus j would again a 
definite technological advantage because more 
than being a defensive system the Airborne 
Warning System is a force-multiples which can 
enhance the planes' fighting capability several 
times and it is actually meant to guide air attacks. 
During peace time also, by photo-reconnaissance 
large s retches of land and air along Indo-Pak 
border eould be kept under surveillance. 

Sir, there are also disturbing reports that 
Pakistan has ordered the laser-guided jjombing 
fire control system for F-16 aircraft. Today the 
United States-Pakistan-China axis poses a 
veritable threat to our secu, rity. The role of U-
S. has to be viewed in the historical 
Perspective. After the Second World War, 
when tha colonial powers lost control over the 
Indian Ocean the United States donned *ne 
imperial mantle Diego Garcia was acquired 
and, converted into a military base. All such 
bases were upgraded with the introduction of 
nuclear missiles and formidable submarines, 
long-ran^e bombers and sophisticated arsenal 
of mass destruction. Diego Garcia could well 
serve as a spring board for action of 4 lakh 
strong U.S. Rapid Deployment Forco-to 
intervene on behalf of Pakistan. 
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Sir, as a part of,the U.S. strategy •and 
desire to preserve the colonial .system 0f 
international relations, the emergence of a 
new defence ring around Indian pe'ninsula is 
being encouraged. Pakistan meets the geo-
strategic demands of USA and dances to the 
tune of Uncle Sam in abetting terrorist 
aclivities that have played havoc in Punjab. 
In Sri Lanka there is the genocide of 
innocent Tamil tivilians which throws up 
manifold problems for us. Also the presence 
and activities of varioug extra-regional 
powers there adversely affect our security  
environment. 

Dhaka is comple'ely oblivious of the 
duties of a good neighbour and the influx of 
persecuted tribals and others from here has 
created varied problems  here. 

Sir,   after the loss  of     power and 
influence  in  West     Asia the  United States  
is    working  for  an     alliance against    
India     because   it   is    India which does 
^ot fit in well with their perceptions of world    
situation while our economic deevlor.-ment 
and efforts to transform our society and build 
a strong  nation      clash   with   their   'im-
perialist  designs.   On  tbe  o'her hand, China   
reckless  to     become   a   world power has 
once again adooted a hostile  attitude,   Its      
intrusion   into   the Sumdorong   Chu     
Valley,  i's   totally uncalled  for protects  over 
the   gratit of statehood   t0     Arunachal  
Pradesh which  is purelv our    internal matter 
and its     questioning •'he validity   of Mc 
Mahon Line, all emit dear sif?->als of its 
expansionist     policies.      These move<=  
and   the    large     deHtownents across 'he 
border and induction of nu-clear-tipned     
missiles  in   Tib=t   hav"? vitiaVd the 
atmosnhere of t>eace and tranquillity   along   
the   North-Eastern border.  To  weaken  
India,   the   Karakoram Highwav has been 
opened ani there  is  a  distinct  rjossibilit^  of  
the Chines weanons a1so porno- o Pakistan    
All  tesp     dpvelo'me'nts  osp I serious threat  
tn  the  territorial  inte-gritv  and  S'\verigntv 
of India.  There is   a  consistent     effort  to  
destabilise 

India and shatter its unity and integrity. 
Defence being the primary concern, we 
cannot afford to °e complacent in an 
environment where forces of des'ruction view 
with contempt our peace initiatives which the 
world at large acknowledges with admiration. 

working  of Defence 

In this situation. Sir, I fail to understand tha 
Opposition's criticism against an enhanced 
budget allocation for defence this year. An 
allocation of Rs. 12.512 crores this year as 
against Rs. 10,194 crores of the last year's 
revised estimates is by no means exorbitant. 
The budget estimates for 1987-88 for defence 
constitute 19.8 per cent of the total Union 
Budget, as against an average of 28.7 per cent 
during the last 36 years, and paradoxically, at 
1970.71 prices, it comes to only 3020 crores 
of rupees. 

Sir, India has 15.7 per cent of the world's 
population, but our defence expenditure is 
jusf -88 per cent of the world's military 
expenditure. The per capita defenn

e 
expenditure of India, as per the 1985-86 
military balance, was Rs. 110 while that of 
Pakistan was Es. 270. This only shows that 
the objections raised over the increase in 
defence allocation are most preposterous. I do 
not understand how some senior leaders of the 
Opposition justify their stand, particularly 
when they also — and I think rightly so — 
call for the production of nuclear bomb. 

Though inherently peace-loving people, 
with a leadership that has made a major 
contribution in promoting world peace, we do 
not compromise on the question of defence. 
With all our might, we have defended tho 
integrity of our Motherland whenever it was 
challenged and threatened in the past. It is 
near, tening to observe that the Government 
has formulated a defence policy based on our 
core national objectives and on a clear 
perception of our national interests. With 
large scale requisition of arms and heavv mili-
tary  build-ups     by     Pakistan     and 
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rightly increased emphasis on modernisation of 
armed forces. Indigenous production has aiso 
receive^ the requisite thrust. To meet the 
long.term demands, it is necessary to strengthen 
the defence ' research and development ana it 
obviously calls for still bigger allocation. 

Sir, 'during the llast fortnight or so 
controversies over two defence deals have 
dominated the scene. I would not like to take 
much time of this hon. House to recapitulate the , 
details again. But since a reference ' to them was 
again made here, I would crave your indulgence 
to advert to an important aspect emerging 
therefrom. In a democracy it is the right and even 
the duty of the Opposition to condemn the Gov-
ernment on its failings. But in these cases, I most 
humbly submit that even the Opposition has been 
taken i foi- a ride by those scheming forces who 
do not wish us well. I do not i for a moment doubt 
the motives of any hon. Member who may have 
even used strong words while participating in the 
two debates earlier. But I do beseech all to give a 
dispassionate consideration to the issues 
involved. 

We   must  remember   that  the   defence    
of the    country    involves    de-fence   against   
the     physical   attack, that is,  armed  
aggression  as well as     I defence      against      
a      psychological attack agamst our polity, 
against our very  system  which     we   aU  
cherish irrespective  of the party affiliations. 
The first being an open and a direct     ' onei is 
immediately felt and met. The second one is 
more subtle and syste-     j matic  and can do 
more harm.    It is against such an attack that 
we have to guard ourselves more.    To impede     
I the  process of modernization of our Armed 
Forces,  to thwart  our efforts to raise the 
socio-economic standards of our peonle   to 
oMer us from pursuing  our basic policies and 
to  con. tain  our widening  influence  amongst 

the third world countries with whom. we make 
common cause on matters of global importance 
the hostile powers angle and intrigue to create 
a situation that has the potential of raising a 
crisis and bring the entire system under 
pressure. It ^ in such circumstances that a 
gentleman comes here from Hong Kong, files 
a short but mischievous story alleging the 
payment of a commission in a defence deal, 
this news is beamed back to a people who 
cherish moral values more than bread and a 
storm is raised bringing to a standstill the 
normal functioning of the highest legislative 
forum of the land. A brilliant and calculated 
move is successfully made to control all our 
political activity. For two weeks Parliament, 
the media and the people are busy diseussing 
this. We seek no corroboration. We don't 
ponder over the possibility of any mischief and 
rush to pass judgment agamst the Governmen^ 
the Government which, on occasions, has 
reiterated its commitment to cleansing puMic 
life and to bring to book any person found 
guilty of any economic offence whatsoever. 

Sir> it is such hasty responses which 
emanate from the psychologi. cai attack T just 
mentioned about, which sometimes inflict rn 
far mors serious and grave than that of an 
actual aggression. For instance, doubts arising 
from a news report based on a misinterpretation 
of the Prime Minister's speech to the Army 
Commanders the other day were clarifiied 
beyond a shadow of doubt yesterday by the 
Prime Minister himself, but the Opposition 
harps: on the issue. Surprisingly, the Janata 
Party President refuses to s~p reason and 
rushes to accuse the Prime Minister of what he 
calls.— propensity for telling the untruth. He 
accuses the Prime Minister of demoralizing the 
Armv an^ acting ir an anti-national manner. 
Amazingly, h" goes on to sav that the Swedish 
Prime   Minister   had   confirmed     the 
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involvement of middlemen in the Bofors deal. 
It is this, Sir, whicii causes us concern. If this 
is how we treat sensitive matters, I do not 
know what is the moral authority which the 
conscience keepers of the nation like Shri 
Chandra Shekhar keep harping upon it. It 
would like to ask who has tried t0 create an 
atmosphere... 

SHRI N. E. BALARAM (Kerala): Point of 
order. Mr. Chandra Shekhar is not in the 
House. He is the President of a party... 
(Interr-apticns) ... Is it proper on the part of 
the honourable Member to refer to him in a 
condemning language in his speech? 

SHRI G. SWAMINATHAN (Tamil Nadu):  
also stand on a point of order on the same thing 
raised by the honourable Member. Mr. Chandra 
Shekhar is the leaders of a political party and we 
have got every right to mention the leader of a 
political party. He is President of | a political 
party. We have every i right to take his name. 

SHRI PAWAN KUMAR BANSAL: I 
repeat to ask  .... 

 
SHRI M. A. BABY; We expect a ruling 

from  you. 

SHEI N. E. BALARAM: We can say, 
"President of such and such a party". 

SHRI M. A. BABY: Without giving a 
ruling you are allowing the Member  to  
speak. 

THE  VTCE-CHAIRMANT   (SHRI   H. 
HANUMANTHAPPA):     You     could have   
waited.   Mr.   Bansal,  you     can mention   as   
President   of  the   party,     , and not the name. 

SHRI PAWAN KUMAR BANSAL: Sir, I 
repeat to ask who has tried to create the 
atmosphere of crisis here. It does call for an 
honest introspection so that we do -not dissi-
pate   our  energies  on  non-issues. 

It is high time that we see through the 
nefarious game of the imperialist powers and 
confine our political activity to the real issues 
at hand. We must refuse to be unwillingly 
used by hostile powers as mere pawns in their 
game to destablise us. That is my request, that 
is my entreaty to the leaders of the 
Opposition. 

Sir, any discussion on Defence would not 
be complete and fair if we do not gratefully 
acknowledge the selfless services rendered by 
the jawans and officers of the armed forces. 
They have fought valiantly in the past to 
defend our freedom, they have gladly laid 
down their lives so that India lives and 
braving the vagaries of nature they have 
maintained a constant vigil on our borders so 
that we carry on our daily lives unhindered. 
The country is proud of the serving personnel 
and the ex-servicemen. But We must express 
our appreciation by improving their service 
conditions and by stepping up the 
programmes for their re-employment and for 
other welfare  measures. 

To the personnel of the Coast Guard 
Organisation also we owe our thanks for 
guarding and protecting the maritime and 
other national interests ln the maritime zone. 

Finally. I would also like to join with, and 
share the (sentiments of, other hon. Members 
when they said that to inclucate a spirit of 
sacrifice and to infuse in them the sense of 
discipline we must make it compulsory for the 
youngsters to take to the NCC.    Thank you. 

THE VICE-CHAIRMAN (SHRi H. 
HANUMANTHAPPA): Shri Kailash, Pati  
Mishra. 
[THE       VTCE1CH AIRMAN       (SHRI 
PAWAN KUMAR BANSAL)  IN THE 
CHAIR] 
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THE VICE-CHAIRMAN (SHRI 
AWAN KUMAR BANSAL): Nov/, Ir. 
Vithalrao Jadhav, 

SHRI VITHALRAO MADHAVRAO 
ADHAV (Maharashtra); Mr. Vice-
bairman, Sir, i rise to support the 
'orking of the Ministry of Defence £ the 
Government of India and "trough you. 
Sir, I would like to Dttvey my hearty 
congratulating to ll the Defence forces, 
to the three 'ings, namelyj Army, Navy 
and Air 'orce, who are rendering an out-
tanding service for the cause of ecurity 
of the nation for decades agether. 
Except for the small de-acle in the year 
1962> the morale nd the standard of our 
Army, Navy nd Air Force have been 
quite high i the whole world. 

Sir, India is a big country and it i a 
subcontinent, India is the only cuntry in 
the world which is fol->wing an 
independent foreign policy ad an 
independent defence policy y adopting the 
policy of non-align-lent because to have a 
secular de. locracy and t0 secure freedom, 
one mst have an independent foreign olicy 
and one must have an inde-endent defence 
policy and also a ;rong defence 
organisation. At the j me of India's 
Independence, the ite Pandit Jawaharlal 
Nehru said:       I 

"The only possible and real objective 
that we have in common with the other 
nations is the objective of co-operating 
in building some kind of a world 
structure, call it one world. If we think 
0f that structure and if we think of our 
co-operation with the other countries in 
achieving it, where does the question 
come that we are tied up with this 
group of (nations or that group?" 

India always stood for independence, 
not only for its independence, but for the 
independence of the human race and the 
entire world. It is clear from this 
example. Just two years ago or so, there 
was a conference of 103 nations in New 
Delhi  which was  presided  over    by 

r late Prime Minister, Shrimati Indira 
Gandhi, and aU these 163 nations 
independently raised their voices for 
freedom and social justice. If you want to 
make a country strong, you must have a 
strong defence organisation. Sir, till thte 
year, our Defence budget was quite 
meagre. When our population is Bo large 
our resources are als° very large.    But  
our Defence budget has 

ne up this year from Rs. 8.728 crores 
to Rs. 12,500 crores, and this has become 
the topic of discussion not only in India, 
but also outside India. The capitalist 
countries are afraid that India is 
increasing its defence expenditure. At the 
time of our Independence, the capitalist 
countries, especially the United "State-. 
U.K. and France thought that like the 
Latin American countries we would 
become the economic slaves of those 
countries. But India did not become their 
economic slave, but formulated an 
independent foreign policy and an 
independent defence policy. 

Now, Sir, in the Budget for 1987-88, 
presented by the Prime Minister himself 
to Parliament on the last day of February 
this year, he has made a massive 
increase in the Defence expenditure and 
it is expected 

working 0f Defence 
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from Rs.  10,194 crores for the year 1986-87 to 
Rs.  12,512 crores for  1987-88.  In terms of 
percentage, the  increase is more than    22    per 
cent.     If We  take into account    the budget for 
1987.88. we will find that originally it was Rs. 
8,728 crores and now it will be  40 per  cent 
more in the  year   1987-88,   and   perhaps      
the defence spending will come to 17 per cent of 
the total Government expenditure and 32 per 
cent of the    non-developmental   expenditure    
of     the Central  Government.     It  will  work 
out  to  more  than  3.5  per  cent    of GDP of the 
country.    It. is not very surprising because the 
most advanced country in the world, that is, the 
United States  of  America, to whom there is no 
danger from any corner, is spending about 187 
billion dollars on its defence and it is three  times 
that of the Indian Budget.   For what are  they 
spending  so  much?     They are  spending this 
much amount only to  create terrorism    in the 
international arena and t0 bring the democracies,   
several  democracies  in    tbe world,  into  
danger and that  is    the main  intention  of the  
United  States of America.    While we are 
thinking of making India strong and indepen-
dent from the point of view Of de. fence, we  are     
engulfed   in  danger from the surrounding 
countries. You take  the example  of Pakistan.     
My friend,  Mr.  Kalmadi,  has  stated    so many 
things  on this  and my    other friends  also  
have  given  much   information      and    I    am      
not      going into    all    those    details    just    
now.    \ But the thing is that   when we   are 
discussing the defence policy of     Pt. 
Jawaharlal,  one may  recall  that Jawaharlal  
Nehru was very    emphatic about  keeping  
defence  production  in the public sector because 
he believed that manv te Europe were interested 
ni  selling their     products to  certain buyers so 
that they could corner huge profits.     Once the    
defence    production was taken out of the 
Schedule of the Industrial Policv Resolution, 
there would be far -reaching changes      in the 
Government's political policy and 

the character of the State  will  also be 
sharply affected. 

Likewise I would Hke to appeal to our 
Government. Our Goverern-ment did not 
depart from that policy. If they had departed 
from that policy and defence production goes 
to the private sector, it will create the same 
situation that is in America. The private war 
machinery manufacturers will always find 
ways to get their profits from any corner of the 
world. They will create unstable situation in 
other countries. So from that point of view 
India did not adopt that direction in respect of 
defence. And T hope our Government will 
also take that line while thinking about de-
fence production. 

Sir, it is wrong to state that. Re-centlv, for 
the last 15 days or one month, so many 
fabricated episodes have been coming out of 
the newspapers in cooperation with 
Opposition parties. There was a lot of discus-
sion on things which did not exist at all. We 
have wasted a lot of time. India is trying Its 
leve] best to have regional cooperation. We 
particirjs-ted in the SAAPC summit and India 
has given a lot of encouragement for that. We 
have tried our level best to sort out differences 
with Pakistani on tho basis of the Simla 
Agreement. Rven when President Z,ia was 
here t0 witness the cricket match the Prim" 
Minister suggested to him for the Join+ 
Commission to meet earlv. 

Sir. we cannot set aside the nuclear threat 
which is coming up. In one of the newspaners 
a cartoon "has come. Th that cartoon it ha= 
been written tbat Pakistan has becom° the 51st 
nation state. Like that it was t*>e cartoon. 
That means, our neisfhb-nurs. rjeori1" of mir 
origin, fff our nc> dvo to rehgious fanaticism. 
have gone +o some other oan'talist fnrre. Oi 
the has's of hate-Ind'a can-ma'"n tliov aro 
go'ng in foe wrong direction. The,r are 
manufacturing their own "ncVpr bomb. 
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Sir, our hon. Defence Minister has said in 
the Lok Sabha that we wili have to do 
something. Sir, when are we going to have 
that 'sometiiing? Our friends said that we are 
having 15 per cent of the world population in 
India. India is the only democratic country in 
the world. Our democracy is neither affected 
by capitalism uor by socialism. Our 
democracy is totally dependent upon the 
urges, upon the expectations, of the poor 
masses of this country. Our democracy is 
independent democracy and hat is why it is a 
real threat to the capitalist world. And that is 
wh. they have more hatred for India. That is 
the thing. 

From that point of view we must iave our 
own nuclear bomb,'I musi say. Now Pakistan 
is having a nuclear bomb. It might have 
prepared ane nuclear bomb. The United Sta-
tes is having another ally in Israel. \t one 
angle there is Pakistan; at ihe other extreme 
there is Israei which is having about 200' 
nuclear irsenals at their disposal. And we 
;annot forget China also. It has not ;ried to • 
become the third largest power. But as far.as 
the defence is :oncerned, it is today the third 
power. We are not having very friendly and 
very cordial relations with China. 3o there is 
no other option for India, ;hough always 
India has stood for the security of the entire 
human race of ;he world. We must go nuclear 
once !or aU. We must have.our own we-
iponry. We must not depend upon ithers for 
our help. Soviet Union has lelped us all the 
time. 

We have to take note of what is hap-jening 
in our neighbourhood, i.e. Sri Lanka. The 
Tamils are killed bru-ally. We cannot look 
towards that Jroblem as a' third party 
because it is rery much the concern of India. 

Now, take Indian Ocean. It has to are a 
zone of peace. The U. N. Ge-leral Assembly 
has passed a Resolu-ion in the last session 
for convening I conference on the Indian 
Ocean as i zone of peace not later than   
1988. 

'ihere is a U. N. ad hoc Committee on the 
indian Ocean of which lndia is a member io 
complete ail preparatory work in regard to 
this conference by the end of 1987. This 
Com-mittee met at the end of March, 19tf7. 
The conference will be meaningful wnen 
great powers participate in it. That is the stand 
of our Prime Minister. 

Coming to defence, we know thai the aid 
given by the United States to Pakistan recently 
comes to 4.2 billion dollars. It is package deal. 
Sophisticated AWACS have been given. The 
U. S. Strategic Comimttee which is generally 
vociferous on nuclear proliferation, has 
decided to keep a relatively low profile in this 
respect since it seems to have fallen for the 
view articulated by Genera. Erial of the 
Central Command Force before the House of 
Representative Sub-Committee on Asia 
Pacific Affairs that a Pakistan Bomb will ac as 
a deterrent against the Soviet Union. By 
Pakistan going nuclear, tha Islamic world will 
feel satisfied. Israel is having 200 nuclear 
arsenals. The South-West Asian countries area 
,is known as the most unstable area in the 
world. The Iran-Iraq war is now in the seventh 
year. The Afghan insurgency is in the 8th 
year. Arab-Israeli conflict is in the 40th year. 
The sectarian conflict in Lebanon has been 
raging for more than a decade. The Khurd'sh 
insurgency encompassing three nations, i.e. 
Iran, Iraq and Trukey, goes back to the 20's. 
This is an area of deep civiliza-tional conflict 
on one side, Jewish-Muslim conflict on- the 
other side and Semitic-Aryan conflict. Then, it 
is the conflict between Islam and Christianity. 
These are the conditions in this sub-continent. 
Late Mr. Bhutto said that Pakistan would 
wage a thousand-year war with India. General 
Zia-ul-Haq did not make that statement. But 
he has the same dream to have a war with 
India for 1000 years. Pakistan's nuclear scien-
tist, while    talking t0    Mr.    Kuldip 
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[Shri Vithalrao Madhavrao Jadhav] .Nayyar, 

said:   Pakistan has a bomb. 
PaKistan has no quarrel with Israel. vViiere is the 
quarrel? They say 'hat there is no quarrel with tne 
soviet Un.on. Where is the quarrel? Tht quarrel is 
with India. Tney are very sensitive. The partition 
was a great mis-ake. In 1971, under the dynamic 
leadership of Madam Indira Gandni, Pakistan was 
divided into two countries and Bangladesh was 
separated from Pakistan. That has been the great 
worry of General Zia-ul-Haq. He wants to 
destabilise India. Terrorism in Punjab and in some 
other parts of the country is the direct effect of that. 
Therefore, India should be very vigilant. They have 
to safe guard against this danger. 

technology. We are haveing the largest 
scientific force in our country, As we have 
seen in our Science anu Technology Report, 
we have abo^i 20 laim scientist in our 
country. The., are capable of doing 
anything, any type of research tnat is being 
done in any corner of the world. From that 
point of view, I fully endorse my support to 
the working of the De fence Ministry. And I 
who-e-heart-edly support the Defence 
Minister and he must go ahead with aU 
typet of weapons, including nuclear wea-
pons which are required for the security of 
India. 

Looking towards the Indian Ocean, the U.S.A. is 
having 440,000 rapid deployment forces. Out of 
that, 60,000 R.D.F. are planted in the Indian 
Ocean. Their main base is Diego Garcia. They 
have a programme to destabilise several nations. 
If you try to find out, you will comr to know that 
Lebanon in Sri Lanka and in so many South-West 
Asian countries, they are playing this role and 
they are making their democra cies unstable. So, 
from that point o' view, India requires to play a 
very dominant role, and they must give a very 
positive answer to this poss'-ble threat from the 
capitalist world Sir, the Soviet Union is very 
friendly with us. Not only that. The Soviet leader, 
Mr. Gorbachev, has put forward several times the 
five importar* proposals for peace and an interna-
tional security system, but Mr. Regan has not 
responded. 

S'r, as you have rung the bell, I would like to 
appeal through you t" our hon. Defence Minisler 
that w^ must not keep quite, we must have our 
own Research and Development Wing. Of course, 
borrowing the technology from other countries is 
a tempora ry answer to all our questions.      But 
we must have our   own 

Thank you, Sir. 
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SHRI MURLIDHAR CHANDRAKANT 

BHANDARE: Mr. Vice-Chairman, Sir, one 
of the oft-discussed issues these days is the 
security environment of our country. And I 
think it bears repeated repetition because oi 
the fast changing events which tlreaten the 
security environ- 

ment of our country. From today's reports I 
am conscious of the fact that the supply of 
AWACS has been cleared. The symington 
Amendment which prohibits supply of arms 
to countries engaged in the production oi 
nuclear weapons has been waived, at least fo'r 
a period of two years, as they say, but I have 
no doubt in my mind, as I have said 
repeatedly before, it stands waived 
permanently. It is a matter of great regret that 
the amendment which was moved by Senator 
Byrd has been defeated and decks cleared for 
a massive aid of over 4 billion dollars to 
Pakistan. The debate hiere has shown 
remarkable unanimity on one single factor—
na-mely, that the arms given in tbe name of 
Afghanistan, ostensibly, will not be of much 
use to fight Afghanistan but there is every 
possibility that these will be used against 
India. Now I am one who is at all times for 
verv very friendly relations with our nei-
ghbours, and in fact it is going to be my 
endeavour this evening to find out how we 
can maintain the best of friendly relations in 
this very extremelv adverse and severe 
security environment. 

With China, we have had several rounds of 
talks. Nothing has come out. It continues its 
aggressive attitude and postures against us on 
t'ne border issue. Its protest oh the conferment 
of statehood on Arunachal Pradesh is well 
known. It is in this background that J want 
the Government to conside^ the honourable 
Ministers to consider, this scenario which I 
am placing before them. (1) The situation in 
Afghanistan is that the USSR has agreed to 
withdraw itself within a period of three years 
and the pressure on Pakistan is easing (2) The 
Soviets and Pakistan, in that process, could 
come together. (3) AWA CS and other highly 
sophisticated weapons supplied to Pakistan by 
the USA are absorbed because it takes a 
certain period. It is not as if you give the 
weapons today and tomorrow 
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they can be manned. In fact, in tha case of 
AWACS we know that for sometimes they 
would be manned by American pilots and 
American crew. (4) Last but not the least, 
USSR-China or Sino-Soviet tension eases and 
what happens is that the burden on the 
Chinese army reduces across the Sino-Soviet 
bo'rder and they are in a position to 
concentrate more on the Indo-China border. 
This is the scenario I want you to look at 
when you plan for our defence. I find that 
when one looks at this, one finds thai the 
Government is rather unduly defensive about 
its Defence budget. I find it is sometimes 
apologetic, because this is one area where I 
don't think it goes either by figures or by the 
percentage of gross domestic product. It realiy 
goes by the needs of the hour, and no price is 
too dear to defend the freedom of our people 
and to defend the unity and integrity and 
national honour of our country. Therefore, I 
am one of those who want to assure the 
Government, on behalf of the people, that 
every man wi 1 stand by the Government in its 
effort to preserve the very independence and 
the spirit of democracy of this country. 

The main question which arises today is 
Pakistan, which has become a nuclear power. 
That is the main question we have to address 
ourselve! to. In this connection I would refer 
you to what I said On the 7th of November, 
1986 when We had a debate, a short duration 
discussion on "The Security Environment in 
the Country in t'ne context of Pakistan's Nuc-
lear Plants and renewed US Arms supply to 
that country." Every word of what I said then 
has come true o", probably, more than true. I 
am one who says India is tbe leader of the 
peace movement. Wherever there is a 
movement for peace, wherever there is a fight 
against colonialism or imperialism, India is 
the natural leader. Right from 1962 we rnave 
been taking a consistent stand for the 
elimination of all nuclear weapons aU over 
the world. In fact, one of the reasones why in 
1968 we opposed the Non-Pro- 

liferation Treaty—one among the many 
reasons—was that we stood for total 
elimination of the nuclear arsenal from this 
planet. But what happened? Since then it has 
only proliferated and reached very, very dan-
gerous proportions. Iherefore, we do not 
believe in war, yet we have to have an army 
and we are diseussing the highest possible 
figure which was 

allotted to the Defence Minis-5.00 
P.M. try this year.   At   that   time   I 

gave all the options. Even now one 
cannot realiy go by what one has stood for if it 
really affects the very existence of our nation. 
I was surprised to find thai very great 
intellectuals and philosophers, great human-
rights experts and champions of human rights 
like Sa-kharov in the USSR and Deb're in 
France, both of them and many other;, are of 
the opinion that it is really the exstence of the 
nuclear weapons w'hich is a real deterrence to 
war anu that the conventional war can never 
be stopped. They point out to Iraq-Iran, to 
what is happening in pales-tine and other 
parts. They say, the conventional war can 
never be stopped, but that a war can be 
deterred only by possession of nuclear arms. 
Therefore, let us now reconsider whether we 
should or we should not revise our options on 
the nuclear policy. It is in this context that I 
want to point out that India is the seventh 
naion. It ranks seventh in the whole world in 
the matter of capability for nuclear weapons. 
We do not require any technology from 
outside at all. All that technology is there, and 
only we have to develop it. We have to apply 
it. 

The second aspect which I want to ask 
myself is: Will the cost be too heavy? I think 
there is some misconception because what 
has happened is this. Look at Pakistan. It has 
persistently gone on. They started in 1955, 
and they have acquired the capability now. 
Look at China. China reduced its expenditure 
from 1979-80 on all conventional weapons 
but it stuck to the half-a-billion dollars of 
expenditure on the acquisition of the 
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(Shri Murlidhar Chandrakant Bhandare; 
nuclear weapons. It went on steatu-ly with the 
nuclear weapons program mes despite 
restriction and reduction of the conventional 
weapons. I sou informed of this. I am not a 
very knowledgeable man, and I don't wani to 
take upon myself to learn a SUD-ject which 
takes a lifetime to iearn. But the Ministry 
would check up ana find out whether only an 
additiona-cost of about 6 to 7 per cent or 
abom Rs. 1,500 croroes will put us in a very 
very strong position of nuclear armament, 
nuclear weapons. That is tne point that I was 
making even agains. China. In this I include 
from the ballistic missile force to explosive, 
guidance etc. 

I am making this point because I started by 
saying that the Ministry seems to be a little on 
the defensive. I can assure the Government 
that nobody in the country will grudge this 
very very little expenditure because 
ultimately the purpose of defence is what? To 
defend yourself, not only against Pakistan 
because of the history of three wars previous 
wars but because of the potential dangers 
from elsewhere also. 

I feel that what is most important is that you 
acquire a capability in this department which is 
comparable with China because then only will 
China come to terms, I tell you. I was very 
happy that in the other House the Minister 
referred, to the axis of the USA, Pakistan and 
China. The only way you will break that axis is 
to show that you are as powerful as China. 
When that happens, you will see that China 
will come to terms because we are on equal 
terms with j China. You will then see a radical 
change in the attitude of Pakistan you will see 
a radical change in the attitude even of the 
USA because they would not have that military  
base. 
[The Deputy  Chairman in the Chair] 

Many Members asked repeatedly as to why 
is it that the USA is yeilding to the 
misapprehension of Pakistan? The answer 

was given in a cartoon the other day — 1 
th.nk it was Mr. Laxman's cartoon — 
showing that Pakistan was the 53rd State of 
the USA, 

SHRI N. E. BALARAM: I would like to 
know how this would break the axis. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: When you are in the same 
position and are not afraid of them, they will 
have no other option. Today they can terror.se 
you because they have a potential. Today we 
have no nuclear weaponry    at all.  Once you 
have it and you are in a position to strike, that 
really ends everything. That is why I started by 
saying that there is a line of reasoning which 
requires a very serious consideration viz. what 
deters war, what deters this type of aggressive 
and threatening postures and attitudes is the 
possession of adequate nuclear weapons in 
your own country. I think that is a thesis, 
which I am not advocating on my own but 
which is being advocated      by others. But 
thig is the time for the Government to consider 
it. Two things really embolden me to say so. 
Firstly, because of our capability. Let me at 
this stage pay my tribute to those soldiers, to 
those officers in uniform,  to those engineers,  
to those scientists, who have been able to 
achieve so much for our country in so  short   a 
time. And when I am on this point, I am really 
amazed that in the context of this, at least one 
of the national leaders, should talk of Prime 
Minister demoralising    the army. I don't think 
there is anything more shameful than this. I 
don't think that the Prime  Minister  becomes  
small  by      the statement. Those who make 
such a statement,  they  themselves  become 
small.  At a time  when we are appealing in      
this House  and outside  against character   ass-
assination, against rumour mongering, against 
dis-information, should we not have certain 
norms   and  standards?   Or should we go on 
engaging ourseives in this petty political stunts 
and petty politcial gains? I do  not  know  
whether one gets them or not but I would leave 
it at that with     a strong condemnation that I 
can make against such an attitude and 
expression. 

Now I come to Navy. I know that there is a 
very marginal increase in the outlay 

http://terror.se/
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for Navy. But we cannot forget that we 
have 2300 miles of coastline with 0ur is 
lands strategically placed. Now, it is here 
that I feel that we must immediately pro 
cure nuclear-powered submarine force to 
protect our island territories. I may men 
tion that China has developed eight nu 
ll ear-powered submarines. Two of these 
submarines carry thirtytwo ballistic missi 
les and each missiles carries nuclear ex 
plosives of a megatonne range which 
roughly means a hydrogen bomb range. 
The nuclear powered submarines are crui 
sing and if they cruise further of which 
there is every possibility I don't say more, 
but I am toid that if they cruise further 
it will be a real danger to our islands. 
What I want to say in brief is that there 
should be a fulfledged balance. When we 
were discussing here on the 7th Novem 
ber, we were told no, no, our Ambassodor 
is talking and he will see that AWACS 
are not given. When we were discussing 
the External Affairs Ministry, we were 
told no, no, one of our Ministers 
ha,3      gone there and he      will  see 
that USA does not supply arms to Pak 
Combat Aircraft. (Time bell rings) All that 
istan But while he is in the USA, the Syn-
ington amendment is thrown out, I raised this 
point late in the evening on that day, but the 
External Affairs Minister said that he himself 
was going and would be asking the USA to 
dissuate. Now, why does he not also 
take^upon himself an exercise a very serious 
exercise, of telling the USA, aU right if you 
give them AWACS, you also give us 
AWACS. I think if you realiy want to test the 
proof of pudding lies in eating, we must ask 
them, well, we don't want your super 
computers, you give us your AWACS. Well, 
these are some of the things which I wanted 
to say. 

Now I come to the Air Force. I have said 
that Pakistan has acquired AWACS or is in 
the process of acquiring and, therefore, we 
must immediately procure what is called 
ADGES — Air Force Defence Ground 
Environmental System. I do not want to go 
into the details because from this year 
onwards I am a Member of the Consultative 
Committee of the Ministry of Defence and I 
will get an occasion to go into the details in 
that meeting. Now, it is not necessary and I 
will share certainly what is  my     perception  
about   this  sys- 

tem with the Minisler ouisiae rne nousc so 
that it remains confidential and it serves its 
real purpose. 

Much has been said about the Light 
Combat Aircraft (Time bell rings) All that I 
say is that we must have the capability to 
destroy the highways. We must have 
capabilities for surveillance of Tibet and 
Karakoram and for aU these purposes we 
must have this aircraft. This is the main 
suggestion I am making and an integrated 
ballistic missile programme... (Timebell 
rings). I will take only two minutes because 
this is one of the most important topics we 
are dealing with. I was just referring to an 
integrated ballistic missile. Now, the Chinese 
missiles threat is real. They have 13 air-fields 
in Tibet. I again do not want to go into the 
various combinations. But I want to say that 
integrated ballistic missile programme should 
be taken up on a very, very positive footing. 
What I want is to improve the wision of 
planning so far   as   the   defence   is   
concerned. 

We have always talked of men behind our 
machines. We have men but we must also 
have adequate machines. I am aware of the 
very great efforts and very scientific efforts 
made by the Ministry for modernisation and 
for updating technology. But all that I will 
say is that while you are at it your budget on 
research and deveop-ment still remains one 
of the lowest in the world, roughly about 5-6 
per cent of your budget which is really very 
low and something will have to be done for 
increasing it so that you can meet all these 
suggestions which I have made in my short 
speech. 

Tiiere are only one or two things which I 
want to say. I suggest you prepare the nation 
in an atmosphere which can make better 
citizens of ourselves. What 1 mean is let there 
be compulsory N.C.C, for a period of two 
years. Madarn, you have been one of the 
commandants in the N. C. C. and Home 
Guards too. It is only a part of the Civil 
Defence. I request the Government that it has 
to be done in collaboration with the Ministry 
of Human Resource Development whether or 
not it is possible to give but you make 
compulsory military training or N.C.C, 
through which we can inculcate discipline. It 
will make better  citizens  of our students  
and  boys 
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[Shri  Murlidhar  Chandrakant     Bhandare] 
and girls. That is one more    suggestion which 
I wanted them to consider. 

Much has been said about ex-servicemen. I 
do not think it is feasible to extend their age of 
retirement. But the possibility of self-
employment, the uncertainty of absorption is 
one of the great heart-burning problems and 
adequate seniority is not given for the period 
they work in military service. Only the other 
day I had to make a representation on behalf 
of ex-servicemen and only at the intervention 
of the Prime Minister the necessary seniority 
was given. Why we should go to the Primp 
Mmister every time? Can we not provide for 
that security automatically? 

Many more things are there and I know that 
th's Government is very, very conscious of all 
these difficulties of ex-servicemen and they 
will have a complete package deal for their 
full rehabilitation in civil life. The same, I 
think, is true about war widows. With this I 
would appeal to the House, on this issue let 
Us speak with one voice, let us not do 
anything which will in any way affect the 
morale of our armed forces, of our engineers, 
of our scientists, and I am quite sure that in 
the years to come we will continue to be the 
leaders of peace in this region but through  an   
adequate  military  capability. 

SHRI ARUN SINGH: Madam Deputy 
Chairman, I rise to intervene in the debate 
and I would attempt to confine the 
intervention to a specific area because Raksha 
Mantriji will be replying to the debate per se 
tomorrow and will bs covering the vast bulk 
of the area. 

It has been my privilege to be the first 
Minister in the Union Council of Ministers 
since independence specifically charged with 
the responsibility of Defence Research and 
Development. This has also been an area in a 
wider perspective dealing with self-reliance 
which has been a subject of considerable 
discussion today and on the earlier occasions 
in this House. I     will, 

therefore, confine myself in this intervention to 
the basic area of Defence research. Before I 
start may I say that in the last eighteen or 
nineteen months in  which I have been 
associated with this department, I have built 
two very strong emotive responses: (1) a great 
sense of     enthusiasm, and (2) a great measure 
of respect. In my own way   through  the 
process of today's discussion and debate I hope 
that I will be able t0 infect — that is the right 
word — some of the honourable Members of 
this House with that element of enthusiasm and 
respect. There are tens of thousands of people 
working in this country on Defence research 
and development.      These really are the true      
backroom boys and girls of our process. What 
is not perhaps commonly known is that 
hundreds, if not thousands, of them are of such 
a quality that they would find employment     
anywhere in the world if they wanted to go out. 
They do not work here because of what  they  
get  paid;  they   do  not  work because of their 
career    opportunities in India. They work here, 
as I can  understand it, for two basic reasons: 
The first and  the foremost   is  patriotism,  and  
the second is job satisfaction. Before I come to 
the definitive area of Defence research and 
development I would make one point very, 
clear that research and development in  India in  
areas relating to Defence is very, very much 
larger than the work that is done in DRDO. 
DRDO—Defence Research   and   development   
Organisation—is a department of the 
Government of India. Research in India is done 
in a variety of places and we try and look at     
this in broad terms as a three-tier process. The 
first tier is the phenomenal      amount of work 
that  is done in the Services themselves. By the 
Services I mean the Army, the  Navy  and  the 
Air      Force.   Some reference  was      made  
in  today's      discussions by an honourable 
Member to the concept of retrofitting. Retro-
fitting, as it happens, is an activity which is      
under considerable  stress today  and  i3  
handled by the Services. So, we have what we 
call product improvement programmes and 
there are two major      programmes and I can 
quote an example. First, on the tanks, one, on 
the Vijayanta and another on the T-55, both of 
which are handled by the Services and these are 
very complex programmes 
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and they are, in fact, a very complex mixture 
of science, technology and engineering 
through which process the tank is up-gunned, 
up-engined and up-armoured and converted 
into a system which can be used for another 
ten or fifteen years, So, there is a tremendous 
input in the Services. The other kind of work 
that the Services do is an activity related to 
improving the system. For example, we will 
take up one thing. I will take one such 
example. Now, we have an infantry combat 
vehicle and out of a process of pure service 
development, the Electrical and Mechanical 
Engineers of the Indian Army decided that 
they can improve this otherwise important 
vehicle by fitting on a missile. So, they have 
integrated a missile on to a combat vehicle 
and so, improved its capability considerably 
and they have done this entirely indigenously. 
So, the Services have their own capability in 
research and development. 

Then, Madam, the second tier is the industry 
and industry itself consists broadly of four 
types. We have the Ordnance Factories which 
are departmental units; we have the Defence 
public sector units like the Bharat Electronics 
Ltd., the HAL and so on; then we have the 
non-Defence public sector units like the 
Electronics Corporation of India, Bharat 
Heavy Electricals, Bharat Heavy Plates and 
Vessels, Instrumentation Limited, etc; and, 
finally, we have the private sector. In the 
normal course, in fact, without exception, 
work on weapons—by weapons, I am very 
specific, I mean arms and ammunition 
research and development work on weapons 
is only done either by the Ordnance Factories 
or the Defence public sector units. But work 
in area related to Defence research and 
development work is done in a large number 
of other public sector units and a large 
number of private industries, for example, 
improvements in a three-tonne truck or 
improvements in metallurgy on heavy plates 
for shipbuilding. So that is the second tier 
where research and development is conducted 
by industry. Finally, the third tier is the 
DRDO itself and that is the area which I will 
besically concentrate upon now. 

Madam, the DRDO is the largest scientific 
and technological organisation in this country, 
and it is the largest in three ways, 

in terms of money expended, in terms of the 
number of laboratories and in terms of the 
people employed. It is, therefore, in a manner 
of speaking, a premier science and 
technology entity and that science and 
technology entity, fortunately for me, is a 
relatively low-profile science and technology 
entity and, therefore, it does not attract much 
publicity. However, in the course of the last 
few days in this House, when we debated 
issues and subjects like submarines and guns, 
one of the basic points that was regularly 
raised was that we are too secretive about the 
business of defence. So, I thought I should 
take this opportunity to dilate upon what this 
DRDO does before I explain and answer 
some of the questions that have been raised 
on such elements like Light Combat Aircraft, 
MBT, investments made in R&D in India and 
so on. Madam, we have two basic types of 
activities in D.R.D.O. I am trying to be as 
general as possible, and I don't want to get 
too involved in my own enthusiasm, 
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SHRI MURLIDHAR CHANDRAKANT 
BHANDARE:  You  are like  a professor. 

SHRJ ARUN SINGH: Yes, a layman's 
professor. There are two basic activities one 
is what we call Systems Integration. System 
Integration means that the entity, the 
laboratory or the group of scientists or 
whatever, takes subsystems and components 
from a variety of sources and put them 
together into a single package. In the systems 
integration there is the capacity both to use 
indigenous equipment in terms of subsystems 
and components and to use imported 
subsystems and components. But the package 
is an indigenous package. So when 
indigenisation or self reliance or terms like 
that I use in terms of defence, they have 
slightly more complex parameters associated 
than in any other field. There is no country in 
the world that is self-sufficient in defence. 
None. Without exception. I include in that the 
United States of America, But self-reliance is 
a goal for which we must tr>. And one of the 
critical components of self-reliance is the 
ability to integrate subsystems and 
components from a variety of sources into 
one workable package, because it is that 
workable package which is the defence      
equipment, and not sub- 
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systems and components that go into it. So, 
system integration is one basic thrust. The 
other basic thrust is ab initio research. Ab 
initio. It is really that type of research which 
goes into such things as space, particle 
weapons, beam weapons— to an extent, the 
kind of work that ia being talked of in the 
West as SDI. Ab initio 
research in our context of course does not 
mean such things as SDI. But it does mean in 
certain areas, for example, let Us take 
Titanium technology. We are one 
of the world leaders in titanium technology. 
Ab initio. Not based on any imported 
components in terms of research. 

So there are certain fields, very specific 
fields, in which Indian scientists, working in 
India, and quite often qualified in India, no 
foreign degree, nothing, are among the world 
leaderas in ab initio... (Interruptions) 

Madam, the spread of research in defence is 
another common thing which many I Members 
may not know much about, because in actual fact, 
science and technology in defence spans every 
single facet of science and technology known to 
man today—every. We cover everything. I do not 
know even how to begin the list, because we 
cover absolutely everything, from clothing to 
medical sciences, including electronics, electrical, 
mechanical, metallurgy, propellant, explosive, 
armament, vehicle, propulsion, hydraulics, 
pneumatics. There is no single field which is not 
covered in the field of defence research i because, 
by and large, strange though it may sound, 
defence tends to be a world of its own. The great 
phrase used by lat© President Eisenhower—the 
so-called military industrial complex had this 
specifically in mind, because there is no sector of 
industry which does not find a place in defence. 
And that is how, as one of our hon. Members was 
saying, when Panditji evolved this policy of the 
public sector involvement in defence, to stay 
away from this problem of industrial strangle-
hold that can be called, what I think he meant i 
was really the area confined to sued things as 
armaments and weapons, because in defence 
research, for example, what is not known is that 
have the finest nuclear medicine laboratory in 
India is the  defence 

laboratory   and   the   finest      metallurgical 
laboratory  in  India  is  the  defence  labo-
ratory. The only laboratory in India working 
on snow  structure and  avalanches  is a 
defence laboratory. We span a range of 45 
laboratories and many of them are totally 
unique. For example, we work in areas like 
clothing. We work on everything from socks  
to   unclear  protective clothing.  We work 
on fabrics covering everything from 
parachutes of jute or silk or artificial ma-
terial  or tentage  and   composite  material 
for  armour proofing.   So,  the  range  and 
spread of defence research is exceedingly 
large. We also do some work and I am not 
sure whether we should be doing that. I do 
feel that we have another responsibility to 
perform and role to play. We do some work 
in areag which are not directly connected 
with us. For      example, we have 
laboratories in the hills. We have one in Leh, 
Arunachal Pradesh and Almora. We do 
extension work. We grow better variety of 
maize and wheat. We work on potatoes. We 
do all this for the  local population. We feel 
that if we are permanently living in some 
areas like Nubra and Siachin, then we can 
ensure that our purchase of fresh fruits and      
vegetables is from the local people.  In  this  
way,  we  are   making an input to their 
economy and we are not a strain on  their 
economy.   We have been working on such 
things as agricultural extension. 

In the whole field of this defence research and 
development, we have a massive involvement  
of scientists  and  technologists. We have 
them as scientists and technologists in the 
Department. We have them in production 
ageneies because all major production 
agencies have their      own      research  and  
development      capability. We have scientists  
and  technologists   and experts from  among 
the users. What is not commonly known is 
that the Army, Navy and Air Force have a 
very significant number of people  who have 
done doctorates and who are experts in 
specific fields of science. Finally when we 
assemble a system and make it work as a 
weapon, we have one test which is defined in 
technical terms  as ergonomics.  It  is about      
man. When a truck is designed, how does a 
dri-very feel? There is no point in asking an 
expert. The only person who knows how 
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ne teels is the driver. Then, he will giv© you a 
lost of problems. So, a large variety of people 
get involved in science and technology. 
Within this particular frame work, what do we 
want to try and do? What is our objective? lt is 
very simple to put forward a global objective 
and say that our objective ig self-reliance in 
India because such an objective has no time 
frame. ln fact, it will not probably be true 
even alter 25 years from now and the Minister 
will stand up again and say that our ob-
jective is self-reliance, knowing full well 
that this is an objective which may or may not 
be achieved. How do we go about looking at 
the problems? What do we want to do about 
them? We have two basic resources, money 
and people. With money, we can buy 
equipment, we can buy instruments, we can 
buy structures, land, building, etc. In research 
and development, the only basic input other 
than the financial constrainst is people. We 
are totally dependent on the intellect of men 
and women, ln terms of money, some com-
ments have been made about our expenditure 
and how little it appears to be. I think it is a 
valid comment. I would like to point out that 
in a sense we have to be a little careful about 
how fast we want to go because nothing is 
simpler in this world than wasting money. 
The massive allocations can be thrown away. 
The hon. Members have pointed it out in 
general in relation to defence. If we look over 
the last six or seven years in 1980-81 the 
D.R.D.O. budget was Rs. 76 crores. In 1987-
88, we are having an Estimate of Ks. 650 
crores. We have gone up nine times in seven 
years. (Interruptions) It is nine time3 over the 
last seven years wlreh is a rather rapid rate of 
growth. We do agree that in concept... 
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SHRI N. E. BALARAM: May I put   a 
question? What is the over-all expenditu.e for 
the  Defence  Ministry?  Compared to that, 
what is the growth of R & D? (.Interruptions) 

SHRI ARUN SINGH: I understood his 
question. We were 1.96 per cent of the 
Defence Budget in 1980-81. Of the toml 
Defence Budget, it was 1.96 per cent. Now 
we are 5.22 per cent. So, it is approximately 
three and a half times growth in terms of the 
percentage of the Defence Budget. 
(Intemiptions) Let ms finish this area. 

We feel that as a basic concept, we should 
be investing somewhere between 12 and 15 
per cent of the Budget on Research and 
Development. But just deciding to invest the 
money is not going io .solve any problems. 
We must structure ourselves such that we can 
handle that level of investment. To deal with 
Rs. 650 crores in one year in a Department 
which was dealing with Rs. 75 crores six 
years ago is not easy because here please bear 
in mind that the investments are very much 
people-oriented. There are no major machines 
and huge pieces of plant and equipment and 
large Iracts of land. This is optimising output 
in terms of intellect. And, therefore, all that 
our goal is to move towards something of the 
order of 14 to 15 per cent. We do feel that this 
will happen, perhaps, over the next two Plan 
periods. So, we will come from something 5 
to 6 per cent to maybe 8 to 9 per cent in the 
next Plan period, and maybe 12 to 14 per cent 
in the Plan period af ler that. Therefore, in 
order to ensure that even the money that we 
already spent is well spent and no frittered 
away. ihe second area of investigation, of 
stress is people. We have grown in terms of 
people in the comparable period. We had 
something of the order of about 9,000 
scientific and technical staff in 1980. And we 
have got something of the order of 14,000 
scientific and technical staff in 1986. Now, 
this 14,000 will have to absorb and handle Rs. 
650 crores. When we want to go to Rs. 1000 
crores or Rs. 1200 crores, we will have to in-
crease this scientific and technical staff from 
this 14,000 to maybe 25,000 or 20,000. How 
do we go about doing that? What is the 
method? In order to do this, it is our believe 
that we have to go to the very young. And in 
order to do that, we have to go to the universi-
ties. So, what we are doing now is that we 
have programmes running at the moment 
which are six. But we are hoping to extend it 
to 12 or so universities in the country where 
the students are funded by the DRDO or their 
involvement with the DRDO takes place at 
that poin!. We are also running courses in-
fernally where we re-orient students. We take, 
for example, M. Ses. in Physics and 
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make them equivalent to M. Ses. in computer 
sciences.      We are also considering the     
possibility  of  working with the institutions 
like UTs and building up faculties in specific 
areas in collaboration with them so that we go 
for the student populations.      As part of this 
process and in order   to   keep   this   process   
moving   we have also decided now to do 
something, which in India, we stepped back a 
little in general, and fhat  is to  start      using 
universities  again  as  primary  centres  of 
research.      There     has always been      a 
great argument in this country that     the 
Minister  of  Science  and     Technology  is 
better placed to deal with as to whether 
•jtience and    technology or science parti-
cularly is a    function of laboratories  or 
whether it is a part and parcel of the university  
ethos  and     in  fact  in  India  we have been 
through a      period  where we moved away 
from universities into library ethos and we 
feel     that in     order     to bioad   base     
science  in  this  country  we must  go back to 
universities and this  is something which 
DRDO  is actively  pursuing as a programme.      
We are also incidentally working with    some     
universities in defence projects and have had 
absolutely outstanding results from faculties 
of the type which one would not expect. We 
have some     of the best work being done in 
places like Jadhavpur university, outstanding 
work being done for DRDO in the 
universities. 

Now in order therefore to look at ihe future 
it is clear that we have to come to terms with 
the planning process. We cannot stumble 
through research and development. There is 
no possibility doing 'hat. There has to be a 
planned process. What we have done is that 
we have set up making a perspective plan te 
span a period of 15 years in the initial stage 
and to try and look ahead and see what we are 
going to try and do in defence research and 
develop in the next 15 years relating to the 
requirements of the army, the navy and the air 
force, ia that same period. So, when I come 
back to the words self-reliance, we are really 
talking about concentrated self-reliance in 
specific    projects and areas of target 

interesi  of     Indian     users so  that self-
reliance is not a global terms or a generic term 
or something like that but is a very specific set 
of targets in specific areas     of research for 
specific products.     We have also got to do 
one other thing.     We have also got to ensure 
that defence     research is  so     broadbased, is 
totally catalytic  in many countries in the 
world, by other activities  of     by-product 
flow  in     defence research in one form or 
another.      China is a classic example.      
China has demonstrated   this   over   the   last   
20   years   because they  made  massive 
investments  in defence research and of course 
they made it in such areas as nuclear research      
as well for defence purposes and the      by-
product and by-flow of that is what you see in 
China today.     So we have got to tiy   and   
build  specific  areas  where  such, investments  
are  possible and we are going to call these 
enabling technology centres.     We are going 
to do this in specific areas of    basic research.     
These will be premier institutions  in  India,     
nodal  institutions,  in  CSIRs,  Department  of  
Science and    Technology, public sector, pri-
vate sector, DRDOs where we      will be 
having technology centres.      We look at tne  
possibility of     technology    par's for small 
scale    entrepreneurs where we will provide   
basic  infrastructure,  compute! isa-tion,  
computer  aided design,      computer 
manufacture   facility,   power,   water,   elec-
tricity etc.      where small scale entrepre-i.euis 
will come and build or make specific 
components. 

I would now like to spend a short while on 
some of the areas which we claim are success 
areas. I would like to s:.y first that the total 
output of Indian defence research and 
development is some where cf the order of 
Rs. 1500 crores and we have the order book 
position which wil] equate to another 500 to 
600 crores. Something like Rs. 2,000 crores 
or thereabouts has been generated by the 
defence research activity in Jndia, which is on 
an annual basis something like 3:1. If this 
kind of ratio continues then investment in 
research &M development will yield benefits 
larger than investment and therefore you are 
alway* on a     cost     benefit     positive      
side. 
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Some of the successes we have had cover a 
very wide range of activities. We have 
produced ammunition. In fact, in one par-
ticular case, which is an anti-tank ammu-
nition, we claim that ours is the very best 
available in the world today. We have also 
developed other kinds of ammunition like 
smoke ammunition etc. Some of the 
technologies are new. We have developed 
most modern capabilities in these areas. We 
have done some good work on electronic 
warfare. Not enough. But whatever we have 
done is very good. iVe have done very good 
work for die ^avy in terms of the sonar 
system, acous-ics system, sea mines, 
torpedoes etc. These are some of the areas 
where real-y some good work has been done. 
I vould say comparable to the best that is 
ivailable in the world in that class. 

A recent big breakthrough has been in the 
case of the low level radar, which ias been 
commented upon by the PAC. Jut the net 
product on the top of all that s a really, 
exceptionally, good product. Ve have done 
good work in high-altitude lothing. It is very 
expensive and it is ery difficult. You can 
imagine troops gh'ing at altitudes of 20,000 
feet and \t temperatures of — 50 degree 
Celsius. They are not to just live there. They 
have o fight there. They have to be equipped 
in mch a fashion, they have to be clothed n 
such a fashion that they have also to ight, 
not just live. Mountaineers, for xample. 
When they do their part of iork, they have 
only to climb and they iave nothing else to 
do. These gentle-len have to climb 
mountains on the one and and fight also 
while they are clim-ing. Some good work 
has been done in :rms of shelters, habitats, 
clothing, food, ackaging of food  etc.  for 
these people. 

We have also done some good work in 
"gard to vehicles. We have developed mall 
vehicles of the jeep type, trucks (c. based on 
indigenous R&D. We have eveloped half-
truck^ a vehicle which is alf motor car and 
half tank. We have eveloped tractor 
vehicles. A very fair :read of activity. 

Another thing which is of more intent and 
which has direct relevance to lembers here 
is the communication sys-sm. We have 
produced an      indigenous 

communication system. I include in this the 
Army, defence research, army production 
agencies; all together. This is known as Plan 
AREN—Army Radio Engineer Network, 
which is a very sophisticated communication 
system. There are three or four like it in the 
world. This has also direct relevance to civil 
communication network. We have a wide 
range of success stories. In this, we need one 
major success to fund. For example, our low 
level radar which is a very significant 
success. For this one product alone, the order 
book position with the BEL is Rs. 450 crores. 
If you get one or two successes like that, you 
can pay for the investment which you are 
making in research. 

I would now like to discuss two or three 
programmes which regularly feature as 
questions in the House but we very rarely get 
time to explain them. One thing I would like 
to mention here is the main battle tank. Not 
more than four1 oi five countries in the world 
are trying to make such a tank. It is one of the 
most complex span of technology known to 
man, because what you are producing is a 
very complex vehicle. It is a transportation 
problem. It has no utility at all unless it can 
fight. It cannot fight unless it can protect 
itself. It is a combination of the best vehicle 
technology known to mankind. Therefore, the 
main battle tank is a project or a programme 
which is highly ambitious. We have done 
good work in this. We have been exceedingly 
successful in parts of the programme and not 
successful so far in other parts of the pro-
gramme . Therefore, when criticisms are 
made by hon. Members, I would like them to 
bear this in mind. This one particular project 
spans so many projects in terms of research 
and development that success or failure in 
any one of the sub-projects can never said to 
determine tho success or failure of the tank 
project as a whole. To quote you an example, 
we have been very successful on the gun, we 
have been very successful on the armour, we 
have been very successful in suspension 
system, we have been successful on the 
tracks, we have not been very successful on 
the engine. 

SHRI NIRMAL CHATTERIEE (West 
Bengul): Not in the field of MBT, That is an 
area of neglect, 
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SHRI ARUN SINGH:  I will come to it in  the   
other  part.   So,   when  we   are talking about 
the lank programme for the MBT, we have not 
got six prototypes cur-jently under valuation. 
We expect the tank to be produced  
indigenously by the  end of this decade. It is 
possible, I am    not in a position to say with 
any degree  of certainty today. We know that 
we require a certain  type of engine which will 
produce us  1500 hp. The first component of 
thai engine has to give us something like .SOO 
hp. If we can     get that 500 hp. we can get the  
1500 hp, we know that. We aie having problem 
in that first part. We have one of the two    
options. This kind of problem is true not only    
in defence but  in hundreds  of other     
programmes. Either we have the option, 
saying, right, until you develop this part of the 
programme,  no further  activity     on any 
other part of the programme, and if    we tcike 
ihat  and   if we  do  not succeed on  that part 
of the programme, we will not havo an 
indigenous tank. So, what have we to do? And 
this is something which is common to all 
research and development a/iu it is particularly 
true in defence that    we have to run two lines 
in parallel, we have to work with an imported 
engine and if by ill  luck,  at  the  end  of this 
exercise, indigenous   engine   does   not   
work,   development of all the other     sub-
assemblies and components and sub-systems is 
done on time, but the engine is not ready. Then 
we will produce a main battle tank with an 
imported engine because what we want is the 
main battle tank. We do not care for   the   
engine.   The   engine  is  definitely of 
secondary importance. But we do have a 
problem with the engine, as you right-iy 
pointed out. It is also true of the next project 
which I will discuss. So, some area lias Io be 
given in lerms of engine developmsnt   per se,   
air   aspirated   diesel   engines, 'et engines, cil 
kinds of engines. 

SHRl NIRMAL CHATTERJEE: Whit 
about LCA? 

SHRI ARUN SINGH: I am coming to that. 

What T was saying is that we have a very 
fine tank programme. We are hopeful dat we 
will manage 1500 hp., but we will not supply 
a second rate engine 'o ihe fndfr n  army on a 
first-class tank, 

simply because that is an indigenous tank. 
We vill make sure that the engine wnich is 
fitted in the tank is suitable for the tank, as the 
Indian army wants it, whether tnai engine is 
indigenous or not. Our pre-f ei ence is for 
indigenous engine. If we fail, we will impoil 
the engine. 

The second major programme to which i 
wruid like to draw the attention of the House 
is the guided missile programme, lt is a large 
progiamme which is under way. It deals with 
basically three types of missiles, that is, 
surface to surface missiles, surface to air 
missiles and air to surface missiles, 

I am very happy to announce and this vill 
be my firs' public announcement I am 
making, that we have had the first launch of 
the surface to air missile. We have bad a iow-
level quick reaction surface ie air missile. It is 
totally new, absolutely state-of-the-art 
missile. We havj had our first tes* of the 
launch. Many more are required. We may 
have to do 30 or 40 launches, but it is a 
significant achievement. This is t ie field in 
which we ir* coming for the first time, on an 
indigenous knowhow. So, guided missile 
programme is generally p,->ing on well. 
Launch'* are Uing done and they will be 
done BJ and when required. When they are 
done, lh; House will know about them. 

I will come to the LCA.   A major question haj 
been raised many a time in this Hnu-e o'er 
since I have been a Member. Theie were two 
options for India.     And these options came 
into being in      1956 or ihertaftei, for the first 
time. They have been   repeated  from   time   
to   time   sinc; then. Do we want an indigenous 
aircraft industry or not? Or are we content to 
go with  a  semi-indigenous aircraft industry? 
Because it is possible to have a semi-indig-
enous industry. Semi-indigenous    industry 
route is Licensed production. The indigenous 
route is local development,    indigenous 
development. We were the first, one of the 
first, countries outside the Super Powers to 
have our  own  aircraft programme in 1955-56. 
And they produced a superb aircraft. Tt was the 
HF-24 which came in to service as Marut. 
Unfortunately in that programme there was no 
engine at all. The 
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engine was theoretically going to be deve-
loped in Egypt. The Egyptian engine never 
got developed. The aircraft was developed in 
India, but there was no engine. That aircraft 
never recovered. Consequent upon that, as a 
result of that failure, the aviation industry in 
lndia died. For the last 25 years, there has 
been no significant development in aviation 
in a country which has one of the largest Air 
Force in the world and which has also got 
one of the largest civilian fleet of passenger 
aircraft. And this is a very very sad situation. 

So we have come to a stage, when it 
comes to the LCA, where we want to deve 
lop the aircraft industry in this country. 
The question about the LCA was that we 
knew as far back as three or four years 
ago what type of aircraft is likely to be 
in service by the mid-nineties in the world. 
We know that the conventional types of 
aircraft, as we see them now, will no lon 
ger be capable of being flown by the end 
of the century. They do not, they will not 
possess the capabilities required of an air 
craft. So what we want to develop is a 
very complex flying machine. What we are 
trying to do is we are trying to bypass an 
entire generation gap in aircraft develop 
ment. The machine that we are tryine to 
build ........  

SHRI N. E. BALARAM: You have to 
bypass a generation. What is the use of an  
outmoded  machine? 

SHRI ARUN SINGH: That is our view also. 
We have got to jump over a generation. What we 
are going in for is an aircraft which is based on 
composite materials with primary structures 
which ls somelhing fhat, as of now, there are 
only j two aircraft flying which are really based 
on composite materials with primary structures. 
Both are test aircraft. It is the fly-by-wire aircraft. 
Fly-by-wire aircraft is different from all present 
aircraft to the extent that all commands are sent 
electro-nicallv, all control surfaces are actuated 
electronically and not mechanically. Tt will have 
to have very advanced instrumentation and 
display systems and it will have to have very 
advanced weapons system. In order to do this, we 
have to have fve programmes running at the same 
time. We have to have an air-frame programme. 

testing composite materials. We do not know 
anything about composite materials in this 
countiy. We have to have control surfaces an 
aircraft control programme based on fly-by-
wire system. We do not know anything about 
fly-by-wire. We have to have a very complex 
display and instrumentation system. We 
know something about that. We have to have 
a very complex engine development 
programme. The kinds of thrust-to-weight 
ratio which we want in this aircraft are really 
extraordinary. We have done work on an 
engine. And we have to work on a weapons 
and censor system. We have got some work 
done. 

workina ni np.ie.nre. 

Taking this as the spread, we want 
from this to build an Indian aviation in 
dustry. So we put together a group of 
people, largely from the HAL, but also 
scientists and technologists from a variety 
of disciplines in lndia and some have 
come back from abroad to work on this 
project, into an agency called the Aero 
nautical Development Agency—ADA. 
Many laboratories in India are working for 
the LCA. For example, Mr. Nirmal Chat 
terjee raised a question about the engine. 
There is a full laboratroy working on an 
engine. We have a very good engine ready. 
But it is not good enough for the LCA. 
We have to develop the kind of engine 
in technology terms which, as of now, 
will be one of the best engines available 
in the world. And there are only1 two or 
three of the type under development. 
' One of the strange ironies about 
6 P.M.    the aircraft engine, the GTXen- 
WgSP gine for the LCA, is that India had a 
process called, in Sanskrit, Madhu 
Vchchishta Vidhana—the lost wax process. 
The dancing girl of Mohenjodaro and the 
Chola bronzes were cast by tho lost wax 
process. We lost this proces? The biggest 
single stumbling block on fh-engine is the 
turbine blade, and the process rediscovered in 
the western world is the lost wax process and 
we are having to re-invent in our country a 
process or technology which was with us, 
maybe four thousand years ago. But we are 
being successful in it. We have done tremen-
dous work. It is called investment casting, a 
very complex technology. But we    are 

http://np.ie.nre/
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done good work on it and we feel that it will 
come through. So, what happened is, we 
have got out of step. To answer Nirmalji's 
point, we have got a little out of step. 

We feel that we will have a flyable airframe 
as a proto-type, ready before we have an 
engine. So, we do not want to stop that work 
on the air frame. So what we said is, we will 
buy, outright, ten engines for air frame, one 
engine test bed to power the prototype which 
we will have and engine development in 
GTRE of the GTX bypass variant, the VS 
variant, will continue. So, this is not intended 
to have a kind of neat bypass route to 
obtaining an imported engine. I want to allay 
your fears on that. It is genuinely that we will 
have the air frame, we reckon the air frame 
ready to fly three to four years before Ihe 
engine will be ready, and for those three or 
four years this prototype aircraft arc going to 
be subjected to tremendous tests by the 
research scientists, by test pilots, by 
production pilots and by the Air Force, and 
the testing on the prototype can be carried on. 
This is the route, incidentally, which a lot of 
countries follow. For example, France has just 
come out with their variant of a medium 
combat aircraft based on similar technology 
of flybywire and so on, and they have also 
used the same GE F-404 engine although their 
own engine is tinder development in their 
own factory and they expect to have the 
engine ready by the time production is 
organized for the aircraft. So, these three 
programmes—the tank programme, the 
missile programme and the aircraft 
programme—we think, are real trend-setter 
programmes because ft'e expect to be 
successful in these and these will provide the 
really true base for self-reliance in this 
country for major weapons systems. 

In the last four years we have made it very 
clear that in the last fifteen years or so the 
rate of change in technology has been so 
rapid that fhe next colonization of the world 
has to be a technological cole-nization. 
Therefore, self-reliance in the field of 
technology is an area which we cannot lay 
enough stress upon, 

We have also done some dreaming—be-
cause we feel that in research and deve-
lopment there is need to dream—and we 
have some very esoteric projects going on in 
areas like hyper planes, laser systems and so 
on which are, as I said, very esoteric, and a 
spy in the sky. We have groups working on 
them because we feel that we would like to 
test our hand on something which is unusual 
and very exci t ing.  

working 01 Defence 

In conclusion, I would like to thank you, 
Madam, and honourable Members... 

SHRl KAPIL VERMA (Uttar Pradesh): 
Can you tell us something about the AS-
WAC system at HAL, Bangalore, which is a 
matching system for AWACS? 

SHRI NIRMAL CHATTERJEE: I have 
also seen some of the DRDO laboratories and 
I was deeply impressed. I have also been 
sometimes honoured with their publications 
which were sent to me. 

I know more than year ago the titanium 
thing you mentioned today. But still in order 
to raise the quality of the debate still higher, 
what still is necessary is to pose the problems 
that are being faced inside the DRDO. They 
are good, they are doing things. But there are 
problems also in the functioning of the 
DRDO. I would like the Minister very much 
to pose such questions to which we can bes-
tow our wisdom, collective wisdom and raise 
it to a still higher level. 

PROF. C. LAKSHMANNA (Andhra 
Pradesh): One more point. You said that the 
expenditure on R&D has gone from Rs. 76 
crores to Rs. 650 crores from 1.9 to 5 per 
cent. It is a very good thing. But then you said 
that the manpower engaged in the research 
labs has gone up from 9,000 to 14,000. If you 
look at this, the number of people who should 
have been doing research is not 
commensurate with the increased amount 
over  the  period   of time. 

You also said that you are having plans to 
involve the NTs, universities etc. You have to 
involve them in a substantive way. I would 
like to know what system   you  have  
developed  to     involve 
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them in a larger number so that the output is 
much more than what it is. I would like to 
know what those programmes are in which 
you would involve more number of people in 
the research work. 

SHRl   NIRMAL   CHATTERJEE:      To 
what extent has the perspective planning 
come to stay, which was not there in the  
70s? 

SHRl ARUN SINGH: About the aspect 
which the hon. Member mentioned, much has 
been said about the AWACS. The Raksha 
Mantriji will be dealing with the question of 
the AWACS and so on in   his  reply  to  the  
debate. 

i 
There is one basic thing which I would just 

like to mention. The AWACS is a super, what 
is technically called, AEW aircraft. The 
normal development follows this route, that 
you produce first, what are called, the 
airborne early warning aircraft. And the 
Hawkeye tends to be more of an airborne 
early warning aircraft than the Boeing which 
is called the AWACS which is the airborne 
warning and control system because the 
control part of it is what the AWACS does, 
which the AEW aircraft does not do. 

The ASWAC project is, therefore, a project 
which is a technology demonstrator because 
the AWACS is a system which, in the Aying 
capability, is only one. There is only one 
AWACS available in the world. There is only 
one aircraft, and that is the Boeing aircraft. 
Some other countries have tried. Some have 
failed. Some are still trying. So, we want to 
take on a technology demonstrator project 
which will ultimately end up with an 
AWACS. But it will take many, many years 
because every technology that we are talking 
about is not known to us, and it is a highly 
complex technology and is not available from 
anywhere in the world. So the ASWAC is 
really a preliminary, technology-demonstrator 
project for airborne early warning. And it will 
take, even if we are lucky, a decade, before 
we get anything really meaningful out of this 
project. 

SHRl KAPIL VERMA: Then, what is 
your reply   to the  AWACS? 

SHRI   ARUN   SINGH:   To   that      the 
Raksha Mantri will be replying, 

1 will deal with the question of manpower, 
if I may. On the manpower side, we have got 
an achievement - we have not yet sold it to the 
Government, but we still think, we can - of the 
perspective planning process, because we 
have now got a very specific plan in terms of 
projects, laboratories, money and time-
schedules. We have also evolved a perspective 
manpower requirement for different types of 
manpower. We have many grades of 
scientists, lor example. We have grades of 
technologists. Then we have other people who 
work and help in laboratories. For example, 
the figure I was quoting of 14,000 people. 
They are bnly scientists and technologists. 
The total number of persons working in the 
DRDO today is 31,200. So, we have now 
developed a perspective manpower plan for 
DRDO upto the year 2.000. In this perspective 
manpower plan, the manpower is identified by 
the skills required. How many aeronautical 
engineers are we going to need; how many 
naval propulsion people are we going to 
require; how many people are going to work 
on guidance system for surface-to-air 
missiles? Thia throws up how many we can 
get. Because some of these areas do not exist, 
in those areas we go to universities or the UTs 
and tell them that this is our requirement. We 
need 250 people of this type. Are you in a 
position to give? They say. no, we cannot give 
them. O. K. how close can you get? We get 
upto here and you retain after that. So, these 
cooperative projects of that type we are 
getting involved in. I will project it to Raksha 
Mantri. This is the phased manpower 
perspective plan. And from that we will give 
birth to our requirements in terms of faculties, 
academia and so on and so forth. But the little 
bit of work that we have done is successful, 
becau-e we have now got a recruitment 
system which is based on external examiners 
as it exists in the universities. We have 
external examiners who do recruitment for us. 
We have been successful in attracting people 
to the extent that in the  last few years 
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in all these new activities, we actually 
recruited 700 young scientists and engineers. 
Recruitment of 700 people in one 
small period of  time  is  reasonably       a 
good achievement.  So, we are     hopeful 
that  we  will get  the  people. 

There  is  another  thing  that  I      must point 
out here. It is  a very      interesting thing.   1   
quote   an  example  of a   young lady.   We 
find  that   sometimes,  or  quite often,   people 
do not follow  the  normal route,   because  the  
normal  route  in   India, if you want to be a 
very high-level technologist,   is   that  you  
have  got      to end up in an IIT or to qualify 
as a postgraduate and so on.  But we find we 
get some exceedingly competent people     
who are B.Scs from regional engineering col-
leges  and  so on. This young lady I am talking  
about  is  one  of the few  people working in 
the country on the     artificial intelligence 
system. She would never have got into IIT, but 
she is absolutely outstanding in tbis system.  
So, the spread  of talent   in  India  i3   there.  
The      problem that we have,  like many other 
organisa-sations have, is how do we identify 
that talent and how do we find    those people. 
In this process  we are now  trying      to 
involve the universities and UTs, wherever we 
can get help from, including the CSIR or the 
Department  of Science and Technology.  We  
are   also going to     try and   build  up  
capability  in  the  Services themselves. The 
Services have     accepted the concept that you 
could qualify people as  scientists and 
technologists in the services and give them 
their    own     career, path, their own 
promotion capabilities and so on as experts and 
not necessarily feed them back  through  the  
normal route  of promotion and so on and so 
forth. So, the effort is on. But ultimately we 
are going to run into the problem, if we   are    
not careful. If we do not project this manpower 
requirement   properly,  we  are  going to run 
into a constraint of manpower. 

The theory that we have the third largest 
science and technology manpower in the 
world is true in quantity, but it need not be 
true in quality. So, we have to identify the 
quality. 

So fat' as the problem areas are concerned,  
1  would  say frankly the biggest 

problem that we possess today is the problem 
of human resource, I think I am right in 
saying that we have managed it. lt does not go 
to the credit of any person or a set of persons, 
but we are operating in one of the most 
exciting fields in India today; in defence 
which ever laboratory you look at, they know 
they are operating in the field of a very great 
excitement and that their contributions, their 
potentials are far beyond the normal 
contributions made by scientists and 
technologists. I think we have managed to get 
some better gearing in our structures and so 
on and so forth, but we have problems. 1 
know some of the problems that you are 
talking about. For example arbitration awards 
are pending for 2 years. It does not lend uself 
to creation of great enthusiasm. But we have 
to overcome administration hurdles. We do 
not have any problem of finance unlike five 
years ago when we had single constraint, that 
is, financial resources. Today 1 can 
confidently say that finance is not a constraint 
because we are now conscious that the money 
that we have must be spent well. We do not 
want to throw it away. Therefore, we have to 
be very clear about our programmes and in 
what time frame we can complete the projects 
which is the. biggest pioblem in R&D work. 
How do you kill the research project? How do 
you say no? I have a first-class project which 
is going on and I thought it would take two 
years but it has taken twenty years. One of the 
problems for research is that you have to be 
strong enough to say alright not two but three 
and after three, no, So we have to be very 
clear about our-jectives, about our targets and 
about our time-frame and money will come. 

SHRI N. E. BALARAM: Then kill the 
research or  kill that project. 

SHRT ARUN SINGH: OnIy that parti 
cular piece of work which 'S connected to 
the research.  

PROF. (MRS.) ASIMA CHATTERJEE 
(Nominated): May I know from the Minister 
whether any efforts are being made to carry 
out defence reserach in high altitude areas? 
This is an inter-disciplinary research work. It 
means research on metallurgy, physics, 
chemistry and other disei-plinej. How many 
laboratories are there in our country? 
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SHRI ARUN SINGH: I think the hon. 
Member asked a question which I should 
have covered on my own because it is a very 
pertinent question. We are probably the only 
defence forces in the world who have to 
operate in this kind of altitude. There is no 
country in the world which can assist Us in 
this area. For example, I discussed briefly on 
clothing and what we are using there is the 
kind of skiing equipment or mountaineering 
equipment clothing which is developed in 
other parts of the world for expedition to go 
and spend three weeks and come back or two 
months and come back. But our men have to 
hve there in that equipment, in that clothing, 
in that altitude for six months. So high al-
iitude research is a very, very major problem 
for us. 

The second problem we have is in regard to 
our men who have to be at Siachin. Now, it is not 
enough for us to say any longer that we do not 
have any permanent solution for our men as to 
how they live, how they eatf how they equip their 
food and how they dispose of the waste. So we 
have to find permanent solutions to these 
problems and in order to do that we had set up a 
permanent steering committee some one and half 
a years ago for high i altitude research and it 
deals with a variety of laboratories ranging from 
clothing to food, shelter, arms and ammunition, 
transport, medicines, because some of the dis-
eases as Gen. Aurora has pointed out are totally 
special in high altitude, for example, oedma, 
frost-bite and some of tbe ihings which we have 
found are really extraordinary. For your personal 
interest, Madam, we discovered that there is a 
physiological, preponderance to frost bite. You 
can screen a man in the plains and you can tell 
certain people before they go into the mountains 
that if this chap goes into the mountains he will 
be frost-bitten and this kind of research is 
something which only we need to do because 
only we use people in those numbers in these 
areas. Most countries just send them for mount-
aineering expedition. So we are doing a very 
basic amount of work on the high altitudes. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: How many laboratories are 
there? 

SHRI ARUN SINGH-. We have a total of 
45 laboratories. 

AN HON. MEMBER: Are there high 
altitude laboratories? 

SHRl ARUN SINGH: Each laboratory 
makes some contribution at any point of time 
in any particular project. On high altitude we 
may have 7-8 laboratories working on it. The 
specific high altitude labo-oratorieg are 2 or 3 
only. For example, there is one in Manali. 
Snow and Avalanche Studies Establishment 
and there is one in Leh which deals with food 
production etc. But in putting up these 
laboratories from all over the place, including 
engineering laboratories, material science 
labor-ratories, a fair amount of work is done. 
And there is a coordinating committee called 
the Steering Committee. 

In conclusion I would like to reiterate my 
own personal thanks — if that is th« right 
word — to the men and women wor-kind in 
these Defence labs. I am sure thei House will 
join me in conveying our compliments to 
them. We can 6ay with confidence that they 
can meet all the challenges that lie ahead of 
them and we wish them all the best. 

May I, with your permission, Madarn, 
share a piece of information with the House? 
The Swedish Government is issuing the 
following press statement today in Sweden. 
The information has just been received from 
the Swedish Ambassador in India: 

"The Government has today decided to 
ask the National Auditing Board to make 
an auditing review Of certain transactions 
that were made by Bofors in connection 
with the Indian Government. The review 
shall be conducted speedily and should be 
concluded by the end of May. The Indian 
Government has made a request to the 
Swedish Government to try and ascertain if 
middlemen have been used. The 
assignment by the Government to the 
Auditing Board means that the Board shall 
undertake an auditing review in this matter. 
The Board may, if necessary, appoint a 
chartered Accountant to participate in the 
review. In its work the Board should take 
the advice  of the  Military    Equipment 
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Inspectorate. The Governmern assumes the 
Bofors will give the Audit Board all 
necessary insight into the transactions. The 
Board will also partake all available 
documents with various authorities 
concerned. The background to the decision 
of today is the following. 

'An important question during the ne-
gotiations for a contract between Bofors 1 
and the Indian Defence Ministry      was ihe  
request of the   lndian Government that the 
Howitzer deal should be concluded directly 
between the parties without middlemen. This   
question was also raised in talks  between  
Prime Minister Rajiv Gandhi and Prime 
Minisler Olof Palme, In January of 1986 
Prime Minister Olof Palme informed Prime 
Minister Rajiv Gandhi that Bofors had dec-
lared that it wished to conclude the busi-•  
ness directly with the Indian      Defence 
Ministry   thus   without   any   middlemen. 
Bofors also wrote directly to the Defence 
Ministry  in March   1986 stating that no 
middlemen would occur in the      transaction.  
On April  21  of this year      the. Indian 
Ambassador came tO the Swedish Foreign 
Ministry and asked that      the Swedish 
Government should help in obtaining 
information as to whether middlemen had 
been used or not. In view of this, the Under 
Secretary of State, Mr. Carl Yohan Aberg, 
immediately contacted the leadership of the 
Nobel industries and requested that full 
clarity should be obtained in the matter. On 
April 24  Bofors transmitted  a written  report 
to the Indian Ambassador in Stockholm. The  
Indian Government  has    declared %- that an 
investigation through the Swedish 
Government is of great importance. The 
Audit Board  will  make   a speedy review of 
all those  transactions which niay be relevant 
in the mater.' 

This has been translated from Swedish to 
.English by the Swedish Embassy in Dei al 

SARDAR JAGJIT SINGH AURORA 
(Punjab): Madam Deputy Chairman, I think 
we could now turn to the mundane subject of 
the Defence Budget after having had a very 
illuminating and enthusiastic talk, if I may 
say so, from the Minister of State in the 
Ministry of Defence. 

SHRl        NIRMAL      CHATTERJEE: 
Madam. 1 thin.\. this can be done tomorrow 
also. I think, the Minister has to go now. Of 
course, tomorrow is the Private Members' 
day. The only course for us is to  skip  the 
luneh  hour tomorrow. 

THE DEPUTY CHAIRMAN: If the House 
agrees,  I have no objection. 

SHRI GHULAM RASOOL MATTO: We 
have to have got two and half hours for the 
Private Members' business and if we will skip 
the lunch hour. We will get two and half 
hours. 

SHRI NIRMAL CHATTERJEE. I think 
that is the  only   course  available now. 

THE DEPUTY CHAIRMAN: I think that 
with the   consent of the House      I 
can say that after Sardar Jagjit Singh Aurora 
finishes his speech today, we will adjourn and 
tomorrow we will have no lunch break and 
the remaining speakers will  speak.  Is that  all 
right? 

SOME   HON.   MEMBERS:   Yes. 

SHRI NIRMAL CHATTERJEE: Madam, 
sometimes you are more reasonable than my 
expectation! 

THE DEPUTY CHAIRMAN: Sometimes, 
you aie more sensible than my expectation! 

SARDAR  JAGJIT  SINGH  AURORA: 
Madam,  can I cany on'-' 

THE DEPUTY CHAIRMAN: Yes, please. 
SARDAR JAGJIT SINGH AURORA: Thank 
you •vfery mudh. Madam, it is the primary 
function of the Defence services to provide 
security to the country from external 
aggression. Today, all wars are national wars 
and, therefore, teal security can only be 
provided if the nation as a whole is involved 
in it. So, there is a need to mobilise all the 
national resources. The point that I would like 
to stress at this stage is that it is the national 
will which is the most important aspect of 
fighting any war and unless we develop that 
national will, the will neither be able 
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to mobilise resources nor we would be able to 
fight prolonged war. Uptil now, India has had 
experiences of fighting    against China and at 
least three times against Pakistan. These wars 
have been of a short duration only and the will of 
the nation has     , not really been tested. Their 
enthusiasm has been tested, but not their will. 
Therefore, it is  the  basic duty  of the  
Government which has been in power for a long 
time to ensure that that will is developed. I am 
very  sorry   to   say,   going   by  the  discussion 
that has taken  place today, we have     , been 
talking more or less in despair about how  we find 
ourselves vis-a-vis Pakistan,  China   and  
America.  We  seem   to be  rather  overwhelmed   
by  the problem. We   have   been  provided  one  
answer  by my  worthy  colleague, Mr.  Bhandare,   
Bs has  suggested  that  we  should have  every     
j imaginable   equipment   including     nuclear 
weapons and everything else, nuclear submarine.}  
included,  and  only  then  we  will feel  secure.  
But where are  the resources? We must  realise 
that India has the com-     j pulsion   of  limiied   
resources   and,   therefore,  we  have  to   learn  to 
be  able      to fight and defend our  country with 
determination in spite of our inferior resources.   
It  has  been  done.  It  was   done  by China   in   
Korea   against   the       American resources, and  
not only against  the American  resources,  but 
also,  at that time, against   the   UN   resources.   
It   ha i    been more  successfully   done  by     
Indo-China, first against the French and, later on, 
against the American resources which were far  
far  greater,  in  quality  and   quantity,     j tha'n   
what   the   Indo-Chinese   could   produce. That    
is why, if you forgive me, I     j want to labour this  
point and it  is this that is  really   required our 
determination. We  are  a  nation  of  700  million  
people or maybe 750 million. 

SHRI NIRMAL CHATTERIEE: Now. we   
are   800   million. 

SARDAR IAGUT SINGH AURORA: All 
right. I will accept that it ig 800 million. 
Therefore, only when we as a nation are 
determined, only when we as a nation are 
united and only when we as a nation are 
enthused about what our task is or job is, we 
would be able to face what is against us and 
not otherwise. Now, 

fhe second point is for the defence services. 
You have to first work out what is the threat. 
Defence and foreign Policy are very" closely 
allied, and I am very glad tbat we are talking 
of defence soon after we have talked about 
the foreign affairs. We have been talking a 
great deal about our foreign policy. I think 
the thing to remember is that there is n" 
permanent foreign policy. There are per-
manent national interests which govern your 
foreign policy, and therefore your foreign 
policy must change to serve your national 
interest. And that is another aspect, 1 think, 
we possibly do not pay enough attention to. 

Our national interests are security against 
two major enemie^ at the moment —One is 
China and the other is Pakistan- 

Now, China looks a very much a bigger 
threat. But I do not think it is, beause if you 
evaluate it, the Chinese ability to carry out ihe 
land attack supported by Air Force and what 
you have, over the Himalayas, thig limited. 
Therefore, the real threat from China, as I 
foresee it is to embarrass us on the frontier 
and areas close to the frontiers, rather than 
launch a major attack. Our plan ghould be 
based on how much we need against it and 
not get so much concerned that they have got 
3 million army and we have one million or 
less than that. 

Next cornes Pakistan, There is no doubt we 
do not have a natural barrier against Pakistan. 
There is no doubt that we cannot compete 
with them, with the quality of weaponry, 
because if America is going to continue to 
help them like this, I feel that whether we try 
to catch up with them, in every respect, we 
may not be really be able to do so, because 
you have to buy these weapons T don't think 
that the Americans are going to give you the 
same even if you tell them: We will pay you, 
and give us these weapons. They won't give, 
because tho Americans arc also wanting to 
use their weapons to serve their permanent 
interests, and their interests are not tied with 
us. We must accept this proposition. 
Therefore,   what   I   suggest   is   that   what 
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we lack in the modern weaponry we have to 
make up with the preponderance of resources that 
we have over the Pakis- i tanis. We certainly 
have them. What we can produce within, 
Pakistan cannot produce one-tenth of. I am very 
happy to know how much progress we have 
made in Research and Development. My 
knowledge is a bit out of date. I would like to 
compliment Mr. Arun Singh for giving us this 
illuminating talk. It has given us greater 
confidence that we are on the right lines. 

working of Defence 

Having decided what is there, now we have to 
decide the balance force, and that is really 
important for us. I think ihat exercise has been 
done over the years. In any case at the National 
Def- I ence College they do it every year. 

 
There are one or two points that I would like to 

mention here. Sometimes we get carried away 
that we give so much to the Army and not 
enough to the Navy or give so much to the Air 
Force and not enough to the Army or the Air 
Force. For the Air Force you i may have to spend 
millions and billions of rupees. I am not really in 
a position to criticise it. From what I have heard 
about the condition of the second aircraft carrier 
from various people, I am a little bit concerned 
because I do not know whether we have decided 
to spend that money in the right manner. If I have 
been wrongly informed, T stand corrected. I 
would request the Defence Minister to please 
throw light on this. I hope the new carrier is 
better than the one we bought last time. 
Somebody mentioned about aircraft carrier in 
1971 operations. I can assure you that it wa«? by 
will power rather than the mechanical ability of 
the aircraft carriers that we could launch the 
aircraft. If the wind was favourable j and if we 
were running the aircraft carrier in that direction, 
only then we could do it. Otherwise, it would not 
pick up enough speed for the launch. It is impor-
tant that the equipment you buy is. good. 
Otherwise it causes problems and leads to lack of 
confidence. Deliberately, I I am not using the 
word morale. I think the defence forces of India 
do not lose J their morale so easily as we think 
they do. 

There is one other thing which I would like 
to stress. When we were briefed, it was 
mentioned to us that the defence factories 
would be modernised. These are really vintage 
factories. They were so when we inherited 
them and I find that many of them still 
continue to be vintage. These factories should 
be really modernised or scrapped if it is not 
possible  to   modernise   them. 

What we cannot produce ourseives, we have to 
buy from outside. We have     to accept that 
over the years it has become quite common 
that in large     purchases from  outside,   a  
certain percentage     of commission  has  gone  
to   the  coffers  or the pockets of certain 
people. I am very happy to know that we are 
making every possible effort to block that leak. 
I think it is necessary for the Government      to 
take such measures that will      convince the 
people in general that this hag really stopped.  
That can happen if the investigation  is  carried  
out  thoroughly  and  in a manner which  will 
give confidence to the  representatives of the      
people.      I mean  the  Parliament  — that it  is 
being done in the right manner in  order      to 
block  this  and  that   anybody   who      is 
guilty  will   be  definitely  punished.      We 
would   like  to   know   what   methods   are 
being used in order to do it. We have to be 
convinced that you   are really  trying to find 
the guilty and that you are going to punish 
them. It is  not easy to do so. I realise it. I may 
point out that the way the Fairfax Inquiry  is 
being carried out, it has teft a large number of 
people, not only the  parliamentarians but the 
public outside   also,   concerned  and   worried  
as to  whether   their  Government   is  really 
sincere to find out the truth and get  at the  
money   which   has  gone  outside  the 
country.    Not only have    they    swindled this 
money, they have done so in foreign exchange 
about  which  India is extremely short. 

My next point is that whatever we buy 
from outside, people are going to say that 
what we bought was not the best. The 
companies in competition are going to put out 
articles in the papers in order to confuse the 
whole thing. Where- 
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as I do respect the sentiments that our 
equipment shouid be kept a§ secret as 
possible I think, we should really give 
sufficient detailg to the public after you carry 
out user trials, you may give something about 
what you have been able to get. You may not 
give the exact figure but you may say that it 
was rated to do this, and we can assure you 
that we have achieved it. Further we have 
tried it in the desert in th© plains, and the 
hills and have found satisfactory. Certain 
amount of information of this nature, I feel, 
should be given whenever possible. Normally 
I find that the Government of India is very 
good at advertising or if 1 may say so the 
public relations aspect of building up the 
image. But in this respect, we are being 
unnecessarily secretive. 

The next point I want to mention is about 
the nuclear weapons. I trink, my worth and 
very senior colleague, Mr. Bhandare has 
talked about nuclear weapons. He has given 
his views. My own view is that we cannot 
afford not to have some, at least, the technique 
and technology in our hand that we are 
capable of producing the nuclear weapons at 
short notice. I do realise that if Pakistan bas 
this nuclear weapon today or ig going to get it 
tomorrow or is only two screw turns away 
from it, it is not going to use it day after 
tomorrow. So, need not get unduly panicky 
about it. But in the long run, we have to have 
it. And it does really pay to belong to the 
select club, lt happens in ordinary life. I think 
countries also have got to live by the select 
club standards. And we can afford it. We have 
the ability to do so. And, we should do so, It 
will certainly give us much greater prestige 
and people will take more notice of us 
(Interruptions), 

May I say something about the ex-ser-
viceman and the pensioner. A lot has been 
said. But, I think, as a pensioner myself I can 
talk with some personal experience. And also 
one gets an opportunity to meet many more 
ex-servicemen, birds of the same feather, as 
you know. In fact, tomorrow I am going to go 
across and talk to them, They are having 
some seminar already going on and I at least 
want 

to tell them that I have tried to promote their 
cause, and whether it will be a success or not, 
i cannot say. 

SHRI PAWAN KUMAR BANSAL: Tell   
them that everybody has tried that. 

SARDAR JAGJIT SINGH AURORA: 
There is absolutely no doubt about this that 
the ex-serviceman does not get a fair deal. As 
a result I find that we are| doing ourselves a 
great deal of harm. If a trained person, 
whether he is from the EME or he is trained 
in the use of weapons in the Infantry or the 
Armoured Corps or the Artillery, if he is 
unhappy, he is going to do one or two things. 
One is that he will tell the other young people 
who want to  form the Army, 

"For  God's  sake  do not  come there; 
look what is happening to me." And the 
second thing is that with the situation in 
the country, he  may fall a prey to be 
coming  a dacoit or a fundamentalist or 
a terrorist. And it does happens. It      is 
necessary for the peace and tranquility in 
this country that we do look after our 
ex-servicfemen.  You engage them young 
and then throw them away at the ag© of 
30 or 35 hoping that they will get another 
job. Normally it is difficult to get a job 
because having been in the Services, he 
has not learnt the technique of greasing 
the  palmg and getting round the people 
and using political influence to get a job. 
In fact, he is definitely handicapped, it is 
very unfair on a person who has decided 
to serve  his   conntry  and  lay  down his 
life in the service of his country  when 
it  ig necessary.  While I am about it, I 
just like to  mention about the way we 
treat our gallantry award winners. These 
persons who won the Param Vir Chakra. 
We pay them Rs.   150 a month. Ij     it 
really fair? What is Rs.  150 a month? 
So is the case with Ashok Chakra and 
various     other     awards.     I     got     a 
very        heart-rending letter     from 
a very dear friend of mine who fought with 
me in Bangladesh and he is not only MVC 
once but MVC winner twice. I do not know 
whether he gets Rs. 300 or whether the Audit 
and Accounts people have come in the way 
and jay no, you will get only Rs. 75 for the 
second. May be, I do not know, lt is v«rv 
imw- 
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[Sardar Jagjit Singh Aurora] tant that you 
please look after these people. Many of these 
awards are posthumous. Most of (he PVCS are 
posthumously awarded to the children or the 
widows of the winners. If tbey are on the 
street, what is going to happen to them? As 
you know, there have oeen cases where 
people have gone and sold their medals in 
order to get money and that is very 
disgraceful. These medals are normally sold 
to people outside the country who are 
collectors. They are ready to pay handsomely. 
This son of a thing should never happen and 
we must look into it. 

Now, I will end up by saying that I 
appreciate the Governments concern about 
the arming of Pakistan by the USA and about 
the threat from China. We do have  to   face  

  challenges.   But      the 

only thing 1 do object to is that while we are 
facing them, let us not suffer from low 
morale, let u6 not bleat. We have got to decide 
in spite of our inferiority in weaponry how we 
are going to win the next round. For this we 
need determination, national will and the 
Government's will that we are not going to 
accept cease-fire after two or three weeks and 
that we will continue to fight till we have 
brought our enemy down on its kneels. Thank 
you. 

Allocation of Time for disposal of Govern-
ment and other business 

THE DEPUTY CHAIRMAN: I have 
to inform the Members that the Business 
Advisory Committee at its meeting held 
today, the 29th April, 1987, allotted time 
for Government Legislative Business as 

follows:
 
j 

 


